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1, the Chairman of the Public Accounts Committee, as authorised by 
the Committee, do present 011 their behalf this Fiftysighth Report 
(Fourth 1,ok Sabha) on Chtral  State Farm, Suratgarh [Para 39 of Audit 
Keport (Civil) . 19681. 

2. The Audit Report (Civil), 1968 was laid on the Table of the H o w  
on the 3rd April, 1968. The Committee examined paragraph 39 at their 
sitting held on t ie  2.5rd January. 1%9 (F.N.) . The Committee considered 
itnd tinalised this Report at their bitting held on the 20th March, 1969 
(A.N.). Minutes of these sittings of the Committee form Part 11. of 
the Report. 

3. A statement showing the summary of the main conclusions!rccom- 
mendations of the Committee is appended to the Report (Appendix 
X111). For facility of refermcc these have been printed in thick type in 
the body of the Report. 

4. The Committee place on record their appreciation of the ash 
tanre rendered to them in the examination of these :mounts by the 
Comptroller arid Aiditor General of India. 

5. The Committee woi~ld also like to express their thanks to the Offi- 
cers of the Dq)iutrnent of Agriculture for the co-operation extended by 
them in giving information to the Committee 

NEW DELI~I;  
i\i(~rch 20, 1969. -- - --- 
PI~algunn W, 1890 (Snkn) . 

M. R. MASANI, 
Chairman, 

Public Accounts Commit tee 

---- - --. - -- - - 
*Not printed. (One cyclostylcd copy laid on the Table of the H- d x e  

copies ploccd in Parliament Library). 



MINISTRY OF FOOD, AGKICULTURE, COMMUNITY DEVELOP- 
MENT AND COOPERATION 

Audit Report (Civil), 1968 
CENTRAL STATE FARM, SURATGARH 

Audit 'paragraph 
l'lie C:eatraI State F;inn covering an area 01 30,320 acres ol land leased 

to tlie Govcrnmet~t of India for 15 years by the State Chvernment of 
Kajasthan, was set up at Suriitgarll (Kitjasthan) in August, 1956 with a 
view to utilisiug agrirul~iiral rrli~chinery and equipment gifted by a fore- 
ign (;overnment. Capital invcstetl on tlie farm to the end of June, 1966 
excluding the estimated cost (Rs. 66.93 lakhs) of gift machinery, amvunt- 
cd to Ks. 112.88 lakhs. 27.501 acres of the F:rrnr hncl is under the com- 
mand of tlie Bhakr;~ Canal System ;~nd  i t  qnws ill1 major Rabi and Kharif 
crops. 

(i) \2'hile sallctionillg tlie est:~l)lislimcnt of the farm, no financial 
1orcc;rst was preparctl 011 tlie ground h t  i t  nxa not ~~ossihle at that stage 
to state wlietlier the schcmc. would he rcrnu~~crativc or1 the whole: this 
I'orecast has not been 1)rcp;uetl so fa r  ( lkternbx.  l!)C,7) although the 
fami has bcen in existence Inr over 10 years. Govrrnment have, how- 
ever, stated in I)rc.emhcr. I!Mi; that it is only attel perennial irriga:ion is 
asst~i.ecl tlrat i t  will I)c.con~c. 1)ossiltie to tlr:iw 1111 : ~ n \  Lint1 of accurate finan- 
c l;ll lorcc.;rst. .1'11c ~ ) I . ( I ~ < N ~ ; I  1)rofit and loss ; ~ c o u n t s  prepared by the 
~ ; I I I I I  m;irl;igcllic.i1t. L I I I ~ ~ ~  i~~s t r~~ct ior i s  from the Government show that 
thc fan11 has incurred low> in 8 out of 10 years; the accumulated loss 
;I \  o ~ i  tllc 30th June, I!)lio ;inroi~~itetl to Ks. 64.12 lakhs, excluding de- 
ferred rcveliue expe~diture i~mounting to Rs. 11.42 lakhs. The farm 
is maiut;~iuing ;I cattle 1)rwding centre since March. 1962. Sclmate 
~ m k i n g  resulta 01 tlic c- i~t~lr  b~.crdinp ceutre have not bee11 shown in the 
1".0for11ii1 acroullts, ; t l tho~~gh the farm was required to prepare suhpidiary 
profit and loss accounts I'or its Animal Husbandry section. 

(ii) The  followring trrblr gives the figures relating to  ca!,ital, acreage, 
sales, cost per acre, etc. for the three years ending June, 1966:- 

- - - -  - - - 0  .- - -  

-- . - ---- * 
1963-64 ~ $ 4 - 6 5  1g65-66 - - -. .. - - 

(In lakhs of rupees). 
I .  Capital employed- 

( i )  Gift Machinery . 66.93 (3.93 M . 9 3  
(ii) Government Capital . . 133.32' 120.30~ 112.88~ 

Total cupitel employed . 200.25 187.23 179.81 
- -  

+The Government capital is going down as the losses suffered by the 
Farm are adjusted against the capital. 



(In lakhs of rupees) 

2. Area undet c u l t i d o n  in acres. 
3. ( i )  Direct cost of cultivation 

(ii) Administrative over heads . 
(iii) Other over heeds 
(iv) Total cost. . 

4. Percentage of Administrative and 
other over heads to cost of culti- 
vation. . 

5. Cost of cultivation per acre in rupees 
6. (i) Opening stock . 

(ii) Cost of cultivation 71ide 3(k) 
above. . 
TOTAL . 

7- ( i )  Sale proceeds of farm produce 
(ii) Other miscellaneous receipts . 
(iii) Closing stixk . 

TOTAL . 
8. Net Loss (6-7) . 
- --- - - . -- - -- -. . -. . - - -- -. -- 

The loss during 1965-66 was attributed mainl) to increaqed cost 01 
production due to the fall in the area cultivated a\ a result of inadequate 
and erratic irrigation supplies (cost of other direct and indirect expenses 
~cmainirlg the same) and lo\\- yield per acre in 9 out 01 1 1  major crops 
sown. 

(iii) The following points were ;ilso noticed:- 
(a) I . P O S ~  Ag~~e~~7~e?~l - .4 l thougI~  possession of 1;md was taken over 

during 1!156 ant1 the leasc is due for cxpiry in Iuly, 1971, the 
lease agreement has not 1)cc.n executed (December, 1967) : 

(h) Store Ac(o~r t r /~ -  ( i )  Ph~4c;ll  verification of stores held in 
9totk has not been co~~cluc trtl \inre April, l!Ni2; the book value 
ot stores held ar at 30th June ,  I!JM \ca\ Ks. 9.89 lakhs. 

(ii) Stock limit-Maximum ant1 minimum limits of stock had 
not been Let1 for any item of store. 



(iii) Idle equipment-Machinery spares and equipment costing 
Ks. 45,384 purchased ktween May, 1959 and March, 1W 
had not been put to use. 

(c) Workshop Accounl-'The farm maintains a workshop for re- 
pairing machinery and manufacturing certain spares; separate 
accounts have not been kept for the workshop though required 
under the accounting ~nilnual. Estimates ior repair jobs and 
other manufactures are also not prcparerl nor has job costing 
been introduced so far (I)cc:embcr, 1YG7) ; consequently, no 
control has been or ran be exercised over the cost of repairs 
or manufactures. The  Government have stated that "the 
introduction of job cocting will not I)c ol n~uch  practical ad- 
vantage." 

[Paragraph No. 39, Audit Report (Civil), 19681. 
Establishment of Farm and its objectives 

1.2. 'I'hc Ccntrvl Sl.iitc Farm at Suratgarh was set up by the Govern- 
ment of India in 195L l 'hc  I'ollowirrg were thc circumstances leading to 
its establiAment as explainetl in a financial forecast on the Farm prepared 
i r ~  Octol,er, 1956. 

1.5. "During his visit to this country towards the end of 1955, the 
I'rimc Ninistcr of USSR, oftered ;I gift ok agricultural machinery and 
cliuipmcnt suitahle lor establishing a n~achanisetl farm ol 26,000 to 30,000 
iicrrs. 'i'he gilt was acrc.ptctl by our I'rime Minister. A list of the equip- 
ment is at Appendix I. ' l ' l ~ e  exact d u e  01 the machinery and equip- 
ment is not knowri hut has been rv;duatetl by our cxperts at about Ks. 75 
1:1kl1\. 

1.4. M:itl~ a view to utilising this gilt ~ n i t c h i n c ~ ~  and equipment, i t  
was tlecided to locatc a suitable compact a rw of about 30,000 acres for a 
Statc mechanised Snrm and proposals were invited from State Govern- 
ments. Offers were received from 9 Statc Governmcnts which were exa- 
mined by ;I C:omrnittee of Esperts from the hfinistry of Food and Ap;ri- 
cdture ;inti they selectctl tllc site offered by the Rajasthan Government 
which il; situatetl in the Suratgarh tehsil of Ganganagar district." 

1.5. ,\t the time the lann was set up. its economics could not be work- 
ed out I)y C;o\wn~nent. The fin;uicial forecast in I m  specifically stated 
that "it is vcr! tlifficult at this stage to state with any amount of precision 
whether or not the scheme is going to be remunerative on the whole at 
the end of the 5-year period. It is, however, expected that once the peren- 
nial irrigation is assured the agriculture portion of the scheme will cer- 
tainly be a paying prapasition. As against the capital expenditure of about 
Rs. 53 lakhs and the recurring expenditure of about Rs. 66 lakhs, it is 
estimated that the inconlc from this farm would be about Rs. 72 Iakhs. 



After the has been in progress for sometime, it is. pbpd  ici 
work o ~ ~ t  the economicli of the schemne in a more precise way over a longer 
lIaiod than the duration of the secor~tl Plan." However, though it was 

that the econolnics oE the scheme would be assessed after 
it  llad been in operation for some time, such an assessment was not 
made at  any time subsequently. 

1.6. The  main activities of the Farm as set out in a Manual on the 
Farm are: 

" (i) T o  produce pure petligrec seed of varieties of wheat, gram, 
barley. sugirrcane, cotton and oil seeds. 

(ii) '1 o raist. :in orclw-tl ol' about 2,000 iicrrs of nlaltas. lemons, 
grapes, and date-1)alms ctc. A nursery will i11w be raised to 
supply select stocks of wrious pl;~nts. 

(iii) To producc petligrcc I)dls ;ln(l 1~1rli;11o 1)1111s 01 Hariitwi and 
Murra types respectively for upgr;rding ~ h r  intligrnous stock. 

(iv) 7'0 develop the laxnous Biknneri hrecd o f  shcep which pro- 
duce best carpet wool of approved quality so that improvcd 
rams may be tlistril)utetl lor upgratling the loral sheep. 

(1.) -1'0 e~t;hlish ;I ~xmltr \  lmm ol s~ritiildv I)rccd for ~)roducing 
improved birds for tlistrihotion i r ~  the poultry development 
blocks ant1 other areas with ;I view to incre;rse to egg-l;~ying 
capacity of thc indigenous fowl. 

(vi) '1'0 unt lc~~akc  any othrr wheme or operations u.11ic.h In;{! tx 
approved by thc competent authority." 

Analysis of Principal Activities 
(1) Seed A 4 u I t i ~ ~ l t ~ ~ i t ~ o t ~  Farm 

(a) Acwugr Cultivnted 
1.7. .l'he lollowing wah thc na-cage brought under cultivation by  the 

Farm, lor kharit and rabi c.rops, (luring ritcli of the litst live years ending 
1%8-69: 
-. . - 

Taqgets (in acres) Achicvemn t s  (ir: ai.rC$;, 

- ------ 
Year Khsrif Rahi Total Ktrclrif Rnhi 1 . t l r ~ l  



1.d. The Committee enquired why there w a s  a heavy shortiall in 
acrcage cultivated in rehtion to the target during the year 1965-66. The 
representative of the Department of Agrirulture  st;^ tetl tlla t "during that 
year Rajasthan, along with large parts ol India suffered trom the worst 
droughts of the century." 

(b) T o l d  yield and  I l l l it  Yield 

1.9. Taking up the question ol the yield ot' various varieties ot crops, 
the Committee recalled the observations ol' the Estimates Committee in 
their Hundretl & Thirty First Report ( I!)(iO-(i I). 'That Committee had 
suggested tliat tile F;lrin shoultl evolve ;I suiti~lde crop j)ittterll, ~onsistent 
with ttle need Ior cwp rotation, so as to get "optin~wn results". The  Com- 
mittee enquired whetl~er a ~ m . p ~  c ~ o p  pattern hx l  Imn  evolved and if 
so, whetlier this was refkctetl in thc yicltls of 111c tlilierent varieties d 
crops iluriag the last five year ending I!Ni'i-G+ Tlic Committee also en- 
quired whether targets for protluc~ion 1l;ltl Ixen lisetl for the seed farm. 
111 a note 011 this point, tlic. I)epcl.~n~ent I I ; IVC i , ~ t e t l  t h t  "no separate 
target for production of ally grain was fised. since l)roductio~i ic; governed 
1)). many intiefinitc l';~c.tor\ vi:. ir~.ig;~lion s~~p l~ l i e s .   till\. Llootls, moisture 
;111tl other clin~atir c.orditionc." :I staternerlt silowing the protluction of 
crops lor five yciirs rutling I!)ti74iH as furnishetl is rclwdircetl at Appen- 
dix 11. l ' h c  data is su~n~narisetl below, along with figures of ;lcrr;rge under 
cultivation in the relevant y:crs: 

Year 
'l'otal Total 'Total Grand 

acreage Kharif Kabi Total 
undcr production production 

cultivation 

- - - 
(irl acres) (in quintals.) 

1.10. The  Committee observe from the foregoing data that, though 
there has been progressive increase in overall yirld, the Kharif production 
over the years has shown ;I progressive drop. In 1967-68, it was about 
sixth 01 the production in I!)(iMi4. The Committee nlso note in this con- 
nection that, owing to periorliri~l breach of irrigation channels by f l d s ,  
the Kharil crop cltxs not get irrigation "at tbe Rowcring or rnatlaritv stage." 



. . ,  
1.1 1. The Committee also ohsirire $from thk data that with the excep- 

tiou of wheat, the production of other Rabi and Kharif crops has been 
subject to severe fluctuations as shown below: 

( I  ) Kharif crops. 
(Production in quintals). 

Paddy . 3,337 593 4 170 499 
Maize 623 155 I 66 249 158 
Jawar 815 408 432 304 23 
Bajra 84 16 37 234 567 
Dhaincha . 1,188 1,018 125 Nil. 6-35 

Gram. 657 29790 1,311 8,153 3,386 
Barley 378 735 2,360 2.251 3,269 
hlustard . 1201 ' 8,591 1 2 0  979 139 
Taramiri . 13 I 08 36 428 1,229 
Toria . 252 844 8 1 1 1  1,108 

1.12. It is apparent that the cropping pattcrn in the farm is being 
clianged from vear to year and it suit:tble crop p ~ t r c r t ~  w l i i c  1) I \ I I L I I ~  yield 
the optimum crop advantage as suggested b) the E~timtte+ <.ollll~li~tec is 
yet to be evolved. The Committee, howcver, appreciate i l l  this respect 
that h e  evolution of a crop patteru would he posrihlr onl>. ;titer peren- 
nial irrigation Eacilities become available. 

1.13. The  highest yield obtained in thc farm was in the year 1!167-68, 
when the total acreage cultivated was 24.109. 'I'tw yield compares as 
follows with the yield expected by Govennnent Iron1 other Central 
Farms set up or in the process ol being set up. 'rhe yield figures have 
been taken from the financial forecasts for these larms, copies 01 whidi 
have been turnished to the Committee. -- --.- 

Suratgarh Hirakud Hissar Sutlej Sindhnur 
Farm Farm Farm Farm I:am .---- - - - -- --- - . _I 

Acreage f Acres.) . 24, I 26 I 0,000 8,000 ~0,000 7,500 
Yield (Quinrals) . 59,164 35,131 * 78,500t 1 ,33 ,m I ,67,2oo 
Ca itd Inveo~ncnt 120 17'3 182 160 I 68 

p m s  h.) - --- --  -.-.---- . _ _  

*-dud- 6,716 Quintals of Jute fibre. 
tE.cludes 7,650 Quintals of Knpas. 



1.14. The Committee observe that the highest yield so far obtained 
from the Suratgarh farm has proprata been well below the yield 
expected from the new farms, which have less than half the acreage 
of Suratgarh Farm. 

1.15. The Committee enquired about the per acre yield in the 
farm and the efforts made to introduce high-yielding varieties. The 
witness stated that 2,376 acres were brought under high yielding 
veriety in 1966-67 and the acreage was increased to 5,106 in 1967-68. 
As regards unit yield in  the farm, the following position has been 
explained in a note submitted to the Committee: 

" (ii) Statement at Appendix 111 enclosed compares the 
average production of major crops at Suratgarh Farm with 
average production in the district of Ganganagar (Where 
the farm is located). with average production in Rajas- 
than State as a whole. the all India average and the 
average in some of the North India IADP (Intensive 
Agricultural Development Programme) districts. I t  will 
be seen that the annual yields of wheat, gram, rice and 
bajra obtained at the Suratgarh farm have generally 
been higher than the general yield rates in Ganganagar 
district in Rajasthan and in the country as a whole. A 
comparison with the TADP districts shows that the wheat 
yields at  the Farm had been generally higher than the 
wheat yields in Pali and Shahabad. gram yields are higher 
than those in Aligarh and Shahabad, and rice yields are 
higher than those in Shahabad and Raipur and bajra 
yields higher than yields in Pali and Aligarh. In the case- 
of maize, the yield rates a t  the Farm have been erratic. 
These were generally higher than yields in other areas 
during 1963-64 and 1964-65 but lower during subsequent 
years. In the case of jawar, the Farm yield have been 
generally higher than the yields in Ganganagar and Pali 
districts as also the Rajasthan State. although they were 
less than the All Tndia average." 

1.16. From the data furnished bv the Department about the yield 
in the Farm, the following position emerges: 

(i) In  respect of wheat, a major crop in the Farm which on 
an average aocounted for about 70 per cent of the total 
pmduction. the average yield in lM7-t#) (988 Kw. per 
hectare). was leas than in 1963-64 (1.151 Kgs. per hec- 
tare) though in the State of Rajasthan as a whole the 
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unit yield over this period increased. , The drop ,in 
average yield was particularly sharp, when compared' to 
1966-67 (1,465 Kgs. per hectare). There was r similar 
dwp in the yield of Mexican wheat, which was 2,568 
Kgs. per hectare in 196667 and 2,158 Kgs. per hectare 
in 1967-68. 

(ii) The average unit yield in respect of gram, another major 
rabi crop, declined from 1,479 Kgs. per hectare in 1963-64 
to 1,122 Kgs. per hectare in 1967-68 though in the Rajas- 
than State as a whole, unit yield of this crop in 1967-68 
was higher than in 1963-64. 

(iii) In respect of rice, maize and jowar, which constitute the 
important kharif crops of the farm, the average yield 
in 1967-68 was well below the yield in 1963-64 as shown 
below, though in the State as a whole the unit yield 
over this period increased: 

- - 

Rice , . 1,279 Kps. per hect we 496 Kgs. per hectare. 

&Maize . 1,079 Kgs. per hectare 929 Kgs. per hectare. 

Jowar . . 601 Kgs. per hectare. 178 Kgs. per hectare. 
.. - -. -. -- -- -.- . - ".-- -- - - -- 

1.17. A reference has been made in the note submitted by the De- 
partment to the yields obtained in some of the areas of the country 
covered by the Intensive A'gricultural Development Programme. 
This programm~~ was launched by Government with a view to de- 
monstrating "the most effective ways of increasing production." 
"Composite crop demonstrations" on cultivators plots "constitute 
the most important media used in the programme." The results of 
these demanstrations as reflected Sn the unit yields on demonstra- 
tion plots are tabulated below. shouling the highest and lowest yield 
obtained on demonstrations. The data has been obtained from the 
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Third Report of 'Expert Committee on Assessment and Evaluation' 
set up by the Planning Commission: 

(Year-1965-66) 
--- - ---- . - ---- - - . - - - - - - - -- - -- 

Crop 

fii) Whear 

L udhiann (Pun jab) . 
Shahahnd (Rih:~r.\ 

(iii) Bajru . 

Aligarh (U. P.) . 

Pali (Rajasthan) . 

(iv) Maizc 

Aligarh (U. P.) . 

(v) .70war 

Surat (Guiarat) . 
Pali (Rejasthan) 

Average Yield 

Highest 1.ourest 
yield yield 

fin quintals per hectare) 

(Vide Table at page 11 of the Third Report of the Expert Corn- 
mittee on Evaluation and Assessment). 

1.18. The lowest yicld 3btained on these composite demonstra- 
tions in 1965-66 has been compared wlth the highest yield obtained 



by the Suratgarh.Farm during the period 1963-64 to 1967-68 in the 
table below: 
-- .. - .--- 

Highest average yield Lowest average yield 
obtained by the Farm obtained in Con~posite 
during the period Cmp Demonstration 
1963-64 to 1967-68 under I.A.D.P. pro- 

gramme in 1965-66 

(in quintals per hectare) 

Wheat 14.65 17-66 
Paddy . 17-12 20'35 

Maize . 12.11 23-84 

Jowar . 6.01 6-37 
~. . . .- - - - - . - -. -- . . .- 

1.10. It will be seen that, except in the case of jowar, the highest 
yield ever obtaimd by the Suratgarh during the period 1963-64 to 
1967-68 was below the lowest yield obtained under composite crop 
demonstsations held in 1965-66 under the Intensive Agricultural 
Development Programme. 

(c) Difficulties faced b?l the Farm 

1.20. The Committee were informed that "the Farm was suffering 
primarily due to Nali floods and shortage of irrigation water sup- 
ply." Explaining the position during evidence, the representative 
d the Department of Agriculture stated: "This farm was set up 
in 1956 and then we were told that the Bhakra system (which was 
to provide irrigation) would become perennial by 1959. But actual- 
ly it was declared perennial only in 1964. Even then the water we 
got from that system was not at all enough. There were reasons 
for that. First of all Suratgarh was a t  the tail end of the system. 
This means that if thew is any breach anywhere in the way, it will 
affect us. Then we have also been affected by the floods." 

1.21. The position in regard to lack of irrigation facilities was 
further elaborated by the Department as follows: 

"Out of the total area of 30,320 acres, 27,501 acres are within the 
command of the tail channels of the Bhakra system in Rajasthan." 
The rest of the area of the farm "is full of sand dunes". The normal 
water allowance at the outlet heads of the irrigation channels of 



;the Bhakra system in Rajasthan is 2.4 cusecs per 1,000 acres. The 
same water allowance applies to the farm area. The total water 
allowance of the farm at the outlet heads comes bo abut 66 cwecs 
1x1 addition, "the farm is getting 15 cusecs from the Kamiji distribu- 
.tory of the Gang Canal." Therefore, "the total existing water al- 
lowance of the farm comes to 81 cusecs." Against this authorised 
quota the actual supplies were "much less" as would be observed 
.from the following figures: 

Year 
Average percentage of 
authorised quota of 
water received 

A statement showing the irrigation supplies received by the Farm 
.month-wise as against the authorised quota during the last five years 
-ending 1968, as furnished by the Department, is shown at Appen- 
dix IV. 

1.22. The Committee were also informed that even the authorised 
quota of 81 cusecs was not sufficient for the Farm's requirements. 
The witness stated: "Our requirement now is 200 cusecs." He add- 
ed:  "We have been negotiating with the Ministry of Imgation and 
Power and the Rajasthan Canal Department to give us more water. 
We have been told that if we wait for the water to come from the 
Rajasthan Canal system we would not get adequat  supply till 1915. 
But we can get the water from the Bhakra system in 1971. This 
ivould be because water (diverted) under the commitments to Palr- 
istan under the Indus Water Treaty has begun to be released and 
most of it would be rc?eascd by 1971." 

1.23. In response to a question what the capacity of the existing 
distribution system in the Farm was and whether the system would 
need remodelling to cope with increased supplies needed by the 
Farm, it was stated: "Our distribution system is designed for the 
water that was given to us in the beginning. For the system to cope 
with the increased supplies, we have to remodel the system com- 
354Q(aii)LS-2. 



pletely." In .a note submitted to the Committee, the position has  
been further explained as follows: 

"The irrigation distribution system (of the Farm) had been cons- 
tructed by the Government of Rajasthan as a part of the Bhakra 

. . . .  . . . .  svstem in Rajasthan.. The system.. is not completely inde- 
pendent, as through the same system, the sanctioned water allow- 
ance for the adjoining farms of the private cultivators is also sup-. 

. . . . . . . .  plied.. . . . . . . . .  At the start of the Farm, the system had 
already been completed for a watcr allowance of 2 . 4  cusecs for thou- 
sand acres of the cultivable command area at 62 per cent intensity 
. . . . . . . . . .  In the working report of Rajasthan Canal Project, pre- 
pared in 1959-60, it was envisaged thnt the commanded arca of ihe 
Bhakra system below the Suratgarh branch would be switched over 
to Rajasthan Canal Project and a pro~ision of watcr allowance at 
5.4 cusecs per thous:ind acres of culti\.nble commanded area wss 
made in the Scheme. . . . . . . . . .  The prospects of additional water 
supplies were discussed at a meeting of the Board of Management 
in September. 1966. It appeared that on account of India's com- 
mitments to Pakistan under thc. 1nclu.i Watci,:; Treaty. increased water 
supplies (from Rhnkra) would not be possible till after 1970. In 
any case, the increased water supplies woald require remodellinc 
of the distribution system and the Chief Engineer. Irrigation. Rajas- 
than. was asked to prepare a detailed estimate for remodelling 
of the distribution system for increasrd supplies (from Rhak1.a) in- 
chiding the lining of the channels and for channelisation of flood 
waters. He prepared a scheme casting Rs. 94.09 Iakhs. In view of 
the heavy cost of the scheme. the Board of Management requested 
the Chief Engineer. Irrigation, Rajasthan in Aug~ist. 1968 to prepare 
also a scheme for remodelling of the distribution system on the 
understanding that the Farm would be switched over to Rajasthan 
Canals. He has not yet prepared the estimates but it is understood 
that the cost of remodelling would he small in case the Farm qot 
increased supplies from Rajasthan Canals compared to the Bhakra 
system. The matter was discussed recently at a meeting in the 
Ministry of Irrigation arid Power and it was decided that the right 
thing for the Farm would be to get its increased supplies from the 
Rajasthan Canal System. Further action is being taken on this 
basis." 

1.24. The Committee pointed out that as early as April, 1961. the  
- Estimates Committee had drawn attention to the problem of inade- 

quate water supplies to the Farm. I n  para 27 of their Hundred and 
Thirty-First Report (1960-61). they had stated: "The need for im- 
proving and stabilising the water supplies to the Farm which has 
already been in existence for nearly four and a half years needs no 



stress." The Committee enquired what other steps Government took 
to augment water supply. In a note i t  has been stated: "The supply 
received for the Farm has all along been below the requirements. 
The Government of Rajasthan have been pressed again and again 
to increase the supplies. It appears that the Government of Rajas- 
ihan were also handicapped as the supply was inadequate because 
of international commitments under the Indus Waters Treaty.. . . . 
A Committee of Engineers was appointed in May. 1966 for suggest- 
ing measures for augmentation of water supply.. . . . . . . In parti- 
cular, the Committee was asked to examine whether tubewells 
could not he sunk in the water logged areas of Punjab for increas- 
ing the supply of water in the Gang Canal System x:hich could, 
in turn, give increased supplies to the Farm. The Committee came 
to the conclusion that the project of sinkin2 tubewells in Punjab 
and Haryana for increasing water supplies for the Suratgarh Farm 
was not feasible."  he Comm'ttee note in this connection that a 
Committee on P1:m Projccts which rep::rted on ':\liner Irrigation 
water in Rajasthan Statc' in 1965 came to the following concl~.~sions: 

"The soil and rainfall conditions in RajL~stiisn are sucli that ir: 
greater part of the State, arid and semi-arid conditions prewil. 
Consequently the sub-soil water is generally deep. Water found is 
often brackish and slow in recoupment. . . . . I n  many areas they have 
to piercc through ror!ty strata to get watc:. trom wclls in rocky 
fissures. Usually it is never certain that s~ver t  water in sufficient 
quantity nvill be available c\,cn after  do,^ sinking and cutting 
through thtl rocky-sub-strata. The cost of constructing an open 
well in the State is, therefolx.. normallv higher than what it is in 
many other, States. while its chances of success are meagre." 

1.25. In regard to the other problem of flooding faced by thr! 
Farm, the Committee enquired about the extent to which the floods 
had affected the operations of the Farm. The Comnlittee recalled 
in this connection that the Estimates Committee had suggested in 
1961 that control measures "be taken with the utmost speed." The 
Department have replied in a note: "The. . . . Fsrm. . . . is situated in 
the bed of the defunct Ghaggar Rive:. and is su!).jccted to flocds every 
ycar since 1958. These floods have their origin in Punjab. The 
Ghagqar River had btaen a dead river below Ott,o Reservoir (about 
25 miles upstream of the Rajasthan and Haryana border) for decades. 
When the site was selected for the Suratgarh Farm, it was ncver es-  
petted that the river would come to life again. Actually Suratgarh 
Farm is not the only organisation located in the bed. There arc in 
tht: bed also the Suratgarh town, a number of villapes. a r;lil:\.ay 
track and ii , . -.lber of railway stations. They were there before 
the Farm wits started". 



1.26. "The river started coming into life again regularly during the 
monsoon season mainly due to the construction of the large number 
of drainage channels runmng into the river in Punjab and Haryana 
territories. The Ghaggar hods ,  called the Nali floods locally, have 
since become a normal feature and overtake the Farm area from 
about the end of July to the end of September every year. Since 
the flood period overlaps the period of maturity of Kharif crops and 
sowing of Rabi crops. the Farm authorities raised earthen embank- 
ments for the protection of the Kharif crops and for timely sowing 
of Rabi crops. The protection, however, is available o l y  to the 
extent of about 8,500 acres for the reason that clue to the geographi- 
cal features it was essential to leave passage for the flood waters to 
pass the Farm area. Due to the lack of proper drainage crossings, 
the irrigation channels in the Farm also get breached and i t  takes 
about 14 to 2 months to complete the re?airs after the flood waters 
recede. During this period irrigation supplies are not available and 
the Kharif crop sown in the protected area cannot be given the irri- 
gation at the dowering or the maturity stage." 

1.27. Outlining the remedial measures taken to avert damages by 
floods, the Department have explained: "The normal intensity of 
Ghaggar fleods below Otto Reservoir has been of the order of about 
15,000 cusecs. The peak flood discharge, however, reached a figure 
of 22,500 cusecs in 1964. These floods were not affecting the Surat- 
garh Farm alone. They were also affecting other areas belonging 
to private parties, etc. 'I'he Suratgarh Farm authorities and the 
Ministry of Food and Agriculture had been discussing the problems 
created by these floods with the Rajasthan Government from time 
to time and the Rajasthan Government took up the preparation in 
1961 of a project called the 'Ghaggar Diversion Channel' for divert- 
m g  a maximum of 12.000 cusecs of the flood water to the sand dunes 
allowing the remaining discharge to be passed in the bed of the river 
through an escape in the diversion channel. It is understood that 
tile capacity of the diversion channel was fixed at 12,000 cusecs keep- 
ing in view the capacity of the sand dunes to absorb the water. In 
any case, the construction of the diversion channel would have eased 
b e  pressure of the floods on the Suratgtlrh Farm though it would 
not have solved the problem completely. The diversion channel was 
completed in 1967 but gave way under the impact of the first flood 
I t  had to cope with in that very year. It was repaired but gave way 
dgain in 1968. It is now being repaired and strengthened. 

1.28. As even the completion and efficient functioning of the 
diversion channel would have provided only partial relief to the 



Farm, the existing embankments constructed by the Farm authori- 
ties wntinued to be maintained and the question of flood protehion 
measures continued to receive attention of the Farm authorities. 
The matter was discussed in detail at a meeting of the Board of 
Mandgement in September, 1966, and it was decided that a flood 
protection scheme which would involve canalisation of flood Waters 
be undertaken for the Farm area. The Chief Engineer, Irrigation, 
Raasthan, was asked to prepare such a scheme. At that time the 
question of augmentation of irrigation supplies for the Farm was 
also under consideration and this would have involved remodelling 
uf the distribution system at the Farm. The Chief Engineer, lrriga- 
tion, Rajasthan, therefore, prepared an ~ntegrated scheme both for the 
remodelling of the channels and for protection against flods. The 
cost of this scheme came to about Rs. 94 lakhs. In view of the heavy 
cost involved, the matter was discussed at a meeting in the Ministry 
of Irrigation and Power in May. 1968, and it w3s decided that the flood 
protection scheme should be separated from the scheme for augrnen- 
tation of irrigation snpplies. The need for this separation arose be- 
c a w  the feeling was that if the Suratgarh Farm received its irriga- 
tiun supplics froin the Rajasthan Canals and not from the Bhakra 
system which su?plied water to the Farm at present, the cost of 
remodelling would be very much less. . . . A  Committee consisting of 
Chief Engineer, Irrigation, Rajasthan, Chief Engineer, Rajasthaa 
Cnnal Project and the Director, Central State Farm, Suratgarh, was 
asked by the Board of Management in July, 1968 to prepare such a 
scheme. ?'he Committee* is likely to complete its work 

jd) Distri 'bl~tio?~ of seeds produced by the Fnm 

1.29 Notlng the fact that the principal objective of the Farm was 
"to produce purc pedigree seeds'', the Committee enquired what 
steps had been taken to popularise the seeds produced. The witness 
stated that seeds produced by the Farm were handed over to State 
G w ~ m m c n t  for distribution arnong cultivators. In response to a 
qilestion wbethc\r any check was being exercised as to how the State 
Governments were making use of the seeds. it was stated: "That is 
within the jurisdiction of the State Extension Organisation." The 
Committc-e asked what the basis of pricing was. They were inforrued 
that seecla were sold in two ways--as foodgrains by tenderlauction 
and also as seeds to State Governments at "current market prices 
plus a premium of Rs. 2.70 per quintal." The premium was intended 
to cover "processing and cleaning" of the seeds. The Cornmitte 



were also given the following information about the realisation by 
way of sale: 

'l'otal seeds Realisation Avcrqc 
Year Kharif an J iidgrainq --------------- price * 

Kabi sold Seeds I;oodprins 'l'otul fetched 
fin quintds) 

--------------------------------- 
( In  1.1khs nf rupees). (Rs. p:r quintal) 

1.30. The Committee are not at all impressed by the performance 
sf the Seed Farm over the years. The kharif production of the 
Farm in 1967-68 was about a sixth of what it was in 1963-64. Over 
this period, the rabi crop did improve; on the other hand the average 
yield of some of the major rabi products declined. Besides, the 
yield of the crops both rabi and kharif. varied erratically from year 
to year. Apparently, the Farm has still not been able to work out 
a proper crop pattern which as far back as 1961 the Estimates Com- 
mittee had considered essential for optimising yields. 

1.31. If the average yield of some of the crops in the Farm is 
compared with yield obtained under crop demonstrations held in 
various parts of the country under the Intensive Agricultural Deve- 
lopment Programme. the shortcomings in the Farm's performance 
become even more evident. In respect of four out of the five princi- 
pal crops grown in the Farm. the highest average yield obtained in 
any year since 196344 was 5 per cent to 49 per cent below the lowest 
average yield obtained through crop demonstrations held in 1965-66. 
It is significant that the yields under crop demonstrations were 
obtained in a year generally recognised as one characterised by widc- 
spread drought in the country. 

1.32. The Committee recognise that the Farm has been affected by 
lack of adequate irrigation facilities on the one side and by floods on 
the other. The supply of irrigation to the Farm, which is situated 
at "the tail and" of the Blmkra system, has over the last five years 
been 31 per cent of its allowance or less, the allowance itself being 
only 40 per cent of the Farm's requirements. However, the distri- 



bution system of the farm cannot cope with full supply from Bhakra, 
even when it becomes available in 1971, except after extensive 
remodelling which it is estimated to cost Rs. 94 lakhs. The alternative 
that Government is now contemplating is to switch the Farm to  
supplies from the Rajasthan Canal but adequate supplies from this 
source are not likely to materialise before 1975. Besides, the cost 
of remodelling of the distribution system to this source of suppfiy 
has yet to be worked out. The Committee find the entire podtion 
in re-gard to the provision of irrigation to the Farm to be extremely 
unsatisfactory. I t  also raises the basic question as to whether the 
site for the Farm was correctly chosen. 

1.33. As regards the problem of floods, the Committee observe 
that they have become a 'hardy annual', as the Farm is located in 
the bed of a river. A comprehensive flood protection scheme has 
yet to be worked out thirteen years after the Fann has come into 
existence, though the Committee are informed that it is being looked 
into. As early as 1961, the Estimates Committee had urged that 
control measures in this respect should he taken with utmost speed. 
It took six years after that for a diversion channel to be built and 
even this "gave way under the impact of the first flood it had to  
cope with that very gear." 

1.34. Before going in for any large scale investment on irrigation 
or Rood protection measures for the Farm, the Committee would 
urge Government to consider seriously the necessity for such invest- 
ment. having regard to thr poor returns rewived from the Farm 
so far and the dubious prospects of adequate financial or any other 
gains in the future. Later in this Report the Committee have pointed 
out that the Farm has failed to achieve the objectives underlying 
its set up and suggested that Government should seriously consider 
giving out the land to enterprising peasants for cultivation. The 
Committee would like Government to take note of that position 
before ~nakirlg further commitments in respect of the Farm. 
(2) Wort icultlire Si'heine 

1.35. One of  tht. rontrwplated objectives of the Farm was "to 
raisr ail orchnld of ahout 2.000 acres of maltas. lemons. grapes a d  
datn-p::lms" wit?? n nurscry "to supply select stocks of various plants." 
Ttle Comrn~t tcc~  \wre  informed during evidence that the orchard run 
hy thv Farm had a n  area of 1144 acres. In response to a question 
wha t  t h e  total inc.,mw w:ts and how it con~pared with the fatal ex 
pc!ditirrc incurred on it, it was stated that the total aggregate income 
from horticulture from 1960-61 to 1967-68 W ' R ~  Rs. 23.53 lakhs. .The 
rxpcnd~tare  during the corresponding period was Rs. 7.35 lakhs 
Thus thr cumulative loss upto m d  of 1967-68 worked out to Rs. 3.82 
lakhs. An analysis of inconw and expenditure on horticulture 



scheme, year-wise, as furnished 
v. 

1.36. The Committee wanted 

by the Department is at Appendix 
1 :  . ,  . , t I > I,?! 
.., , . 

to know whether any targets were, 
prescribed for the scheme. The Department liave stated in a note 
that the financial forecast for the scheme for the Farm prepared for 
purpose of sanction of the project contemplated an orchard only 
"ultimately when perennial irrigation becomes available." "No tar- 
get as such was therefore precribed. During 1962 and 1964, the Farm 
was visited by unprecedented floods and much of the area under 
orchard at that time was affected. The total area put under orchard 
was 440 acres and in the floods of 1965, 230 acres were damaged. 
The net area available under orchard is now 244 acres." 

1.37. In response to a further question, it was indicated that "a 
study of the economics of the orchard was initiated in April, 1968. 
An expert was sent to visit the orchard in December, 1968. His re- 
port has just been received. . . . . .The question of winding up the 
orchard either wholly or partially is under active consideration." 

(3) Animal Husbandry Scheme 

1.38. Among other things, the Farm was also intended "to 
produce pedigree bulls and buffalo bulls of ITarisna and Murra 
types, (for upgrading the indigenous stock)" and to "develop the 
famous Bikaner breed of sheep (which produces the best carpet 
wool) so that improved rams may be distributed f r r  upgrading the 
local sheep." According to the financial forecast prepared for the 
Suratgarh Farm, the cattle farm and sheep roaring sections were 
to be set up only after perennial irrigation became available to the 
Farm. A Pilot Scheme for Animal Husbandry was started in 1962, 
pending approval to a scheme for the establishment of a reqular 
Anlmal Husbandry unit. The proposal for setting up a regular 
unit was approved in May, 1963. It  "envisaged setting up of cattle 
poultry and sheep sections at the Farm with a foundation stock o f  
100 cows, 5,000 layer birds m d  290 Nali sheep." However, imple- 
mentation of the scheme was deferred, as the outlay on buildings 
required for this activity, when worked out, was found to "upset 
the economies of the scheme." In July, 1965, "it was decided that 
a separate cattle farm should be set up at Suratgarh and the Ani- 
mal Husbandry Section of the Central State Farm at Suratgarh 
should merge in the Cattle Farm which would function as an inde- 
pendent administrative unit. Land for the cattle farm has been 
earmarked at Suratgarh and the Animal Husbandry Section will be 
transfexred to them as soon as possible." 



1.39. Indicating the results of working of the Pilot Animal 
Husbandry Scheme, the representative of the Department of Agri- 
culture informed the Committee that "the expenditure has been 
m r e  than the income." A statement of the annual expendituie 
and income on the scheme, as furnished by the Department, is at 
Appendix VI. The Committee note therefrom that the cumulative 
loss on the scheme upto the end of 1967-68 was Rs. 1.45 lakhs as 
indicated below: 

(i) Expenditure 

(a) Expmditure on malnrcnance of livestock Rs. 2,27.206 

(h) StaS e x p d i t u r c  . . Hs. 50,529 

(iii) 7'i~tal Loss . . 3s. I ,4 ,935  

1.40 In response to a question, the following information about 
the livestoclr with the Farm has been given: 

I .  CWYS , . 26 Nos. 

:. Young st ick ofclittle . . 52 Sor  

.I. Sheep . . 233 

5 .  Lambs . . 15oNos. 

The Committee drew the attention of the witness to the fact 
that the Animal Husbandry Section contemplated purchase of 
Haryana and Murra Bulls for upgrading the indigenous stock and 
enquired how this was implemented. The witness stated: "We 
have got Tharparkar breed." In reply to another question why the 
Farm switched over to this breed, thc witness replied: "I do not 
know." 

(4) Poultry Scheme 

1.41. The poultry section, according to the objectives of the Farm. 
was meant "for producing improved birds for distribution in the 
poultry developnvent blocks and other areas. with a view to in- 
crease the egg-laying capacity of the indigenous fowl." The 
financial forecast for the Suratgarh Farm contemplated that, like 



the  Animal Husbandry and Orchard Sections, this section should 
start functioning when perennial irrigation became avai!able, 

1.42. The Committee were told that this scheme "was started 
in 1961 and was closed down in 1968, because it was not doing well." 
During evidence, the withness gave the reasons for the closure in 
the following terms. "The hot weather in Rajasthan is quite long. 
There was also no demand from the local people." 

1.43. A statement of year-wise income and expenditure on this 
section as furnished by the Department is at Appcndix VII. Thc 
Committee note therefrom that the total loss sustained on the 
scheme was Rs. 18.789 as under: 

1.44. In reply to a question when the activities o f  this stxtian 
were reviewed. it has been stated in a note: "The reviebv of the 
activities of the Pou:try Scheme was started towards the end uf 
1967 and the section ivas c l o ~ r l  down in February. 1968." 

1.45. The Committee are unable to understand why the in~plc- 
mentation of the Animal Husbandry. Horticulture and Poultry 
schemes were taken up, when the financial forecast for the Farm 
provider! specifically that these would be started only after peren- 
nial irrigation became available. Government suffered in conse- 
yuence a total loss of Rs. S.4:i lakhs on these schem,es. The C o w  
mittee note that the Poultry Section has been now wound up and 
that the Animal Husbandry Section is proposed to be transferred 
out of the Farm's jurkdiction. As regards the Orchard, it is seeu 
that the question of wind;!q it up "wholly or  partially is under active 
considergtion." The Committee would like a decision on this point 
to hn taken expeditiously in order to save further losses. 



Review of overall Financial Results of the Farm 

(1) Income of the Farm 

1.46. From the annual accounts furnished to the Committee, i t  is 
seen that the total income by sale of farm ?reduce was as under: 

1963-64 . . Hs. 47. I 1 lakhs 

1964-65 . . Rs. 2R.34 lakhs 

1965-66 . . Ks. 54' lo lakhs 

1966-67 . . 13s. '1.45 lakha 

1067-68 . . Its. 75.96 lakhs 

The highest income derived from the Farm has been compared in 
the following table with the income expected on full development 
from the State farms set up proposed to be set up at Hirakud. Hissar, 
Sindhnur and Sutlej. 3s shown in the financial forecasts of these 
.farms: 

- 

Suratparh Hirakud Hissar Sincthnur Sutlci 

1.47. It would bc sctm that the income of the Suratgarh Farm has 
been well below the income ultimately expected from new faims. 
which h a w  half or less than the acreage of the Suratgarh Farm. 

( 2 )  Arrears ill ?.ealisatiorl o f  wle-proceeds 

1.48. The Committee pointed out that the accounts of the Fsrm 
showed a sum of Rs. 36 lakhs as awaiting recovery as a t  the end of 
1965-66 and enquired what the latest position in this regard was. 
TheS were told that as on 20th January. 1969, the amount duc w a s  
Rs. 30.68 lakhs. The amount was due from certain State Gover 1 
nlents, i.e., Rajasthan (Rs. 'i lakhs). Bihar (Rs. 10 lakhs). Madhya 
Pradesh (Rs. 9.5 lakhs) and "one or two other parties." "To avoid 
accumulation of outstanding dues, it has been decided by Govern- 
ment not to sell the farm produce to any organisation, whether pri- 
vate, semi-official or official, except on the basis of cash payments." 



I i 

i , . 1 
I 

(3) Cost of production 
1 
I 1.49. The following table gives the data about the cost per quin- 

tal of some of the crops grown in the Farm since 1963-64, in com- 
I i prison with the prices fetched through sales: 
I -~ ...- 
! 
I Ycar W a :  r hl?izc. Jowar Rojrn Gram R:cc 

----- - - - - _ - - _ _ - - _ -  

I Ranpc i't 
Pr icr s 

1.50. Information has also been furnished about the cost of pro 
duction per acre of the principal crops. This is reproduced at 
Appendix VIII of the Report. 

1.51. The Committee observe that the cost of production of the 
individual crops has been erratic. Besides, in the case of Barley, 
Maize, Jowar and Bajra, the cost price has been consistently above 
the range of prices fetched by sale. From the accounts of the Farm 
for the five years ending 1967-68, the following position about the 
--- - - - - - - - - - - . -- - - - - -- - - 

*Mex can \"licit 
6Jip:c a1 *iz. i'ric: s:trlcd heforc-hand 



direct cost of cultivation, indirect costs and labour costs, both direct 
and indirect, emerges:- 

1963-64 1964-65 1965-66 1960-67 rg67-68 ---- -- -- 
[In rupees] 

i i i )  0 ther costs 3 1,392 ' 49,695 i3,240 '22.028 1,10.108 
(Gunny bats. 
godown rent 
r t c  ) 

'A'  TOTAI. 
Cosr . 5Y.4 1,888 6c,8r,287 54,85,3(n 58,28?201 71.4 1,469 

1.52. The Committee observe that the total labour cost of the 
Farm rose fairly sharply in 1965-66 in relation to the preceding 
pears and has stabilised at that level since then. During evidence; 
the Committee enquired about the total number of labourers, staff 
etc. employed in the Farm and the norms on the basis of which the 
.establishment was employed. The Committee recalled also in this 
connection that, in 1961, the Estimates Committee had in their Hund- 
red and Thirty-First Report, recommended a review of the expendi- 
ture on establishment, a recommendation which, after consideration 
.of the reply given by Government. they reiterated in their Eigh- 
teenth Report (Third Lok Sabha). The Department have in this 
connection furnished to the Committee statements showing the num- 
ber of regular employees, casual labourers and expenditure incurred 

. . .  . - - . . . .- .. . - 
*l)epreciation, Inreres! on  Capital. Supervisory Staff etc. 



Appendix 

1967-6Y 

1.53. The Committee observe that the total expenditure on stii;T 
as shown in the statements above furnished by Croverr~rne~.~: is. I C S S  
than the expenditure brought to account in t h e  Profit find Loss 
Accounts as shown in the preceding porticm of the Report. 

1.54. Taking the figures given in the Profit and Luss Accounts. 
the proportion of labour costs to total costs works out as follows: 

jii l'roportion 01 '  
indirect lab- 
hour cost to 
direct cost of 
culri\xtion. 

,... 
111) Proportion ol' 

direct and 
indircct cost, 
! . E . ,  total la- 
hour cost to 
total cost of 
culti\.dtion. 

1.55. The Committee observe that the total establishment expen- 
diture in relation to the total cost of cultivation has been on the  
whole over 35 per cent. A Committee on Large Sized Mechanised 
Farms se.t up by Government which examined the  working of the 



Suratgarh Farm in 1961 made the following observations in regard 
to the establishment expenditure at the Farm: 

"The ex2enditure on staff represents 33-1/3% oi the total run- 
ning expenses which we consider a little on the high side 
but nonetheless justifiable as a venture of this magnitude. 
We are, however, inclined to believe that it should be pos- 
sible to bring about some savir,gs in :he expenses on 
labour if more labour-saving devices could be devised after 
carrying out experiments keeping in view the local re- 
quirements. We strongly emphasise this, as it will also 
reduce dependence on manual labour which it is difficult 
to get in that scarcely populated area. . . ." That Commit- 
tee added: "We feel that in this Farm, given the necessary 
facilities pa~ticularly perennial irrigation. it should be 
possible to get a return of 6', over the initial capital in- 
vestment after recovering in lull thr runninq expenditure 
including invisible charges like interest on capital, de- 
preciation on capital assets etc. From this it folio:. ; thrrt 
the entire capital int.cstment call br recovered in a period 
of 16 years 01- say 20 years. makjng .tllowance fa r  one year 
in every s!ab of four years, w:w: normal production may 
not be achieved due to  natural calamities and other un- 
forseen factors peculiar to agricult~~re." 
(4) Profits and  Lusses of the  F a r m  

1.56. The pl*ofit and loss of the Farm since it was started is given 
in the table below: 
- 

Yc:1l. c I '  SCI 1.0\5 

Rupees Rupees 
1956-57 . . . 2.71.065 
195l-gs . . . 2.32414 
JOSS-C)) . . 1.93.231 . . 
19.5(j-(,,~ . . .  1.19.+l2 
rgfio-61 . . 2.42 292 . . 
1961-62 . . . 623,136. 
1962-63 . . .  6,51.143 
1963-64 . . . i 1,76.790 
1964-05 . . . 9.93,.51S 
1965-66 . . . 14.16.84 r 
1966-6: . 1 8 , 7 1 . ~ 8  . . 
1967-68 . . *4~~52.496 . . --- 

'I.wAI. . . ?2,59,468 6;,54.!h.) . . - - - - . - .. - ~ - - - - . .  

'Un-a~idntr~i ligures. 
It will be seen that the total net profit made by the Farm to the end 
of 1967-68 was Rs. 5.04 lakhs. It is understood from Audit t 3 2 :  
for working out interrst the capital is arrived at by taking into 



.account the capital at charge in the previous year plus profltlless 
loss of the last year. As the farm had suffered losses in most of 
the years in the past, the capital was reduced. If this had not been 
done, the net profit made by the farm up to the end of 1967-68 would 
become a loss (the profit of Rs. 49.52 lakhs in 1967-68 will have its 
.effect on capital in the 1968-69 accounts). 

1.57. During evidence, the Secretary, Department of Agriculture 
admitted that "the Farm is not running satisfactorily." In a note it 
has been added: "It is not denied, the Farm could have done better. 
Entirely on their own initiative, the Ministry of Food and Agriculture 
has abolished the poultry section as it was not doing well. Again, 
entirely on their own initiatives, the Ministry of Food and Agricul- 
h u e  have decided to hand over the Animal Husbandry Section to the 
Central Cattle Breeding Farm being set up separately. . . . . . The 

question of winding up the orchard either wholly or partly is under 
active consi&ration." The Committee pointed to the high costs on 
the Phrm and enquired whether any study of the Costs had been 
made in the context of the overall working results, which had been 
.on the whole one of losses. The witness replied: "Not an elaborate 
systematic study" and went on to add that as a result of review 
carried out recently, certain sections of the Farm hgd been wound 
up or were being wound. h reply to another question, the Secre- 
tary, Department of Agriculture stated: "I agree that one should 
seriously consider whether this (the Farm) is serving the purpose 
for which it was started. In the last two years, the Farm has made 
a profit, wiping out all past losses. The situation is changing now." 
To a further question whether the profits would be sustained, the 
witness replied: "There are so many factors. It cannot be said with 
certainty that this profit will be maintained. But we shall certainly 
endeavour to profit by the experience that we have gained.. . . . ." 

1.58. The Committee pointed out that the land with the Farm had 
been allotted by the Government of Rajasthan without payment of 
lease money. The accounts of the Farm however did not reflect the 
cost of the land or the rent or interest on the capital 
value of the land. The Committee enquired to what extent 
the working results of the Farm had been vitiated by the fact that 
this item had not been provided for as a charge in the accounts. In 
a note on this point, the Department have stated: "We pay about 
Rs. 87,000 per annum as malkana charges (which is the same thing 
as rent) to the Rajasthan Government. This is shown as expenditure 
every year and nothing more is required to be charged as expendi- 
ture on account of the use of land. If the suggestion is that we get 
the land cheap, that is not correct. When the land was taken over, 
i t  was completely undeveloped and required large-scale expenditure 



on levelling, reclamation and development. That expenditure has 
gone into our account. The Farm, therefore, has not had any finan- 
cial benefit from the fact that the land was not purchased." The 
#Committee however find from the terms and conditions of the lease 
of the land that "no lease money will be charged by the State Gov- 
ernment from the Central Government. The Government will, 
however, pay to the State Government land revenue including 
.occupiers' rate and water charges at the same rates as charged from 
the cultivators of the area." The 'malkana' charges paid by the 
Farm would, therefore, appear to be distinct from lease money, 
which the Farm does not pay. In this connection the Committee on 
Large Sized Mechanised Farms, after analysing the terms and condi- 
tions of the lease, had stated in their First Report: "No separate 
lease money is to be paid, but only land revenue, Malkana etc. are 
t o  be recovered a t  the approved rates." 

1.59. At the instance of the Committee. a note has been furnished 
by the Department about the system of accounts, its deficiences and 
the lines on which it could be re-oriented. The note is repmduced 
at Appendix X. The Conlmittee note therefrom that certain items 
of expenditure like developmental expenditure and preliminary ex- 
penses on machinery, which have been capitalised temporarily have 
more "appropriately (to) appear" in the Production Accounts. The 
Committee also note that the Accounting year now followed, i.e., 
from July to June. is inappropriate, as the Rabi crop, which is the  
major produce of the Farm remains unsold when the accounts are 
closed. "In this way", according to Government, "the accounts of 
a particular year cannot correctly exhibit the true financial position 
of the Farm." 

1.60. The Comniitlee note that over a period of twelve years the 
Farm made a total net profit of Rs. 5:04 lakhs. This wo* out to 
an annual return of 0.17C; on the average capital employed." The 
profits would bc even less if allowance were to be made for lease 
money on the land which the Farm does not have to pay. 

1.61. The very low r e t ~ ~ r n  on investment would appear to have 
been caused by the high cost of production on the Farm. The data 
at pagc 22 of the Kcport would show that the cost of production of 
crops raised by the Farm. besides being subject to large variations 
from year to year. stayed above the range of prices fetched by sales 
in a number of cases. Apparently, low productivity and heavy 
c\!,tb!i:;lunent and labour expenses amounting on an average to 3!i% 
of the total cost have contributed towards this position. It is re- 
.- . . .. - . . . - . . -- . . - -- - -. ---- 

A-. ---- ..-- 
*Totid returns sprcad owr a P-riod of t ~ e l v c  years. Aver* capital ~&en for the 

r:ir ce prrrs ending 1966-67 as given in the Audit Kcport (Civil), 1968. 
S5lO(aii)LS-3. 
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grettable that no systematic measures to control he expenditure om 
labour and establishment were taken though, as early as 1961, both 
the Estimates Committee and a Committee on Large S i d  
Meehanised Farms set up by Government had emphasised their im- 
portance to the Farm. 

1.62. The Committee note that Government themselves are not 
certain that even the profits made by the Farm in the last two years 
can be maintained. Apart from other factors, the absence of 
adequate irrigation facilities and the vulnerability of the Farm to 
floods render the prospects uncertain. 

1.63. The Committee note that the Farm has to recover a sum of 
Rs. 30 lakhs from various parties to whom farm produce has been 
sold. The arrears represent nearly 66% of the Farm's average 
annual income during the five years ending 1967-68. The Com- 
mittee would like the collection to be speeded up. The Farm 
should also ensure that in future sales are made strictly on a cash 
basis. 

, . 
1.64. The Committee observe that the existing system of accounts 

suffers from several deficiencies. This was conceded by the Gov- 
ernment spokesman The annual accounts cover the period from 
July to June which is not very suitable from the point of view of 
the Farm consideringlthat the rabi Crop, the major produce of the 
Farm, is sold only subsequent to June. The exclusion of the rental 
value of the land and the temporary capitalisation of items of ex- 
penditure like development and preliminary expenditure are also 
not calculated to give a correct picture of the cost of production 
each year. The Committee would like Government to take imme- 
diate steps, in consultation with Audit. to remove these deficiencies 
and streamline the accounts. 

Future set up of the Farm 
1.65. The Committee enquired whether, in view of the Farm's 

performance over the years, Government should not consider win- 
ding it up. The Secretary, Department of Agriculture replied: "I 
do not think it has entirely failed. . . .Now the Farm is probably 
turning the corner." The Farm, he added, "would be used for the 
production of good seeds.. . . I  think there is a hope of making this 
scheme a success." In a note on this point, it has been stated that 
the Farm had been set up with gift machinery received from U.S.S.R. 
"The Russians consider this Farm as a landmark in Indo-Soviet 
collabaration and it might cause us some embarrassment vis-a-vis 
the Russians if at this stage we disband the Farm. In any case, 
whether the Farm Continues in its present form would depend Jpon 
the extension of the lease agreement after 1971. The Ministry of 
Food and Agriculture are at present in correspondence with the 
Rajasthan Government on the subject." 
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1.66. The Secretary, Department of Agriculture also informed the 

Committee during evidence that Government had taken a decision 
to make the Farm "a kind of Corporation." The Corporation would 
also manage five more farms set u? or being set up at Hirakud, 
Hissar, Sutlej Bet, Sindhnur and Aralam. The Committee enquired 
how the conversion of the Farm into a corporation would bring about 
a change in the working results. In a note on this point it has 
been stated: "The existing Central State Farms are being run as 
Departments of the Government of India. To run them the -Nay 
Government Departments are run is not an ideal arrangement. 
Farms are essentially commerical organisations and should run !ike 
commercial organisations unhampered by the procedures that 
govern the working of Government Departments. These procedures 
tend to make for more deliberateness appropriate to Government 
offices but result in delays which are detrimental to business man- 
agement. It  has, therefore, been decided that a State Farms Cor- 
poration should be set up under the Company Law for the adminis- 
tration of all the State Farms. It is expected that, under a Company 
form of administration, there will be a greater sense of compulsion 
on the management to minimise losses and to make profits." 

1.67. Referring to the proposal to set up new farms, the Commit- 
tee enquired on what basis the pro?osal had been sanctioned and 
whether in setting u;, the farms, due note had been taken of the 
experience gained in the last twelve years in the working of the 
Suratgarh Farm. A note on this point received from the Depart- 
ment is at Appendix XI. Copies of financial forecasts in respect of 
four of these five farms have also been furnished. The following 
table summarises briefly the salient aspects of these farms as 
brought out in the financial forecasts: 

,4r:a. . s,003 13,033 ' , \03 10,035 
acres acres awes acres 
Rs. Ks. Rs. Rs. 

Capital invcstmenr . . 1S2.707 163.697 r65.49* 176.61. 
lakhs lakhs lakhs lakhs 

Return on capital . . 5 i ? o C  3 1 5 , *  38"* 20. Xj" , , *  
Peri.>d ov:r which in:.csinwnt is 3 !.cars 7 4 years 10 \'cars 

cspccted to Ire recoup J from from f~nm 
1968-69 1970. 71 I$#@-'@ 

Portion of capital inv~ stmnt cln Ks 89.81 Ks. 74.03 Rs. 89.81 Rs 69 29 
buildinps lakhs lakhs lakhs Iakhs 

(49 X of (46 % of (337, of (397; ('f 
capital in- cap~tal in- capital ir - cap~trl i 1  - 
vstment) Vestment) vestment\ \.cstrli. nt) - -. --- -. .- 

*After providing for depreciation on assets and interest on capital at So,. 
ttixcrusivc of gift cqui1.n-tnt 01 RF. 31 lakhs in each of'thc fanny. 



In  regard to availability of irrigation facilities, the financial forecasts for 
these farms indicate the following position: 

(i) Hissar: 
1.68. U'ithin the command of the M'estern Jamunir canal and Bhakra 

cit~ial systems. "The Harayana Government are contemplating remodel- 
ling of cimal system for the entire area of the Government Livestock 
Farm, Hissar s t  a cost which may extend to Rs. $5 lakhs or so. Of this, 
the share of the farm (proposetl to be set np by Government) would be 
about Rs. 30 lakhs. l ' h e  I-1;trayitna Govern~r~ent desire the Centre to 
loan this amount to the State Irrigation Department which c~oultl gradu- 
ally be recovered together with interest against periodical irrigation 
charges payal~le by the farm or s ~ ~ c l i  other terms as may be decided." 

(ii) Swtlc j :  
1.69. ''\1'i11 not receive irrigation lrom an); canals antl provision 

(Rs. 19.00 Iakhs) has been made for lift irrigation by shallow tube-wells 
to be operated with electricity at suitable 1)i;tcc in the larm." 

{iii) S i n d h n ~ t ~  
I .70. M'ithin the irrigitble c.c~nimnntl of l'ungab11;rrlr;r 1)rojec t I .eft 

Rank Canals. "Prolon~etl droughts are oS I'req~rent occurrence." 

(iv) Himkud: 

1.71. "Sot having any perenni:rl irrigation souwes. P~uvision (Rs. 1 4  
lakhs) has been n~at le  for lift irrigation sc:heme to pump water from Hira- 
kutl Resen-oir antl from percmnial stream flowing through the farm." 
Farm located on "Toreshore and periphery lantl" and 8.600 acres out of 
10,OC)O acres liable to "inuntl:trion I'or one :lntl 11:llS to fivc months in a 
!-ear" b \  Hirakud rese~-tnir. 

1.72. 'l'he Committee note that the ~ ~ o p o s i l  to set up  thrse Lams 
w a \  brought up lor approval by Parli:rn~c-nt t111ougl1 the 1)emancls for 
Grants presented for 1 !)67-68 antl 1968-C,!). (:o[~ic\ ol the nicmoranclum 
on the farms as included in the rclevant tlernantl\ are rcprotlircetl in 
Appendix XII. I t  will he notetl thcrelron~ that I I ~  pet is(: rorecasts oi 
the working result ol these larms welt ir~clucletl in the memoranda 
appended to the demands. Nor was Parliament fiiven tllc benefit 01 any 
recapitulation of the results of the one State Farm at Suratgarh that hat1 
h! that time operated for over twelve years mt l  in( url-cd losses. 

1.75. Noting the fact that the Hirakutl Farm 11i1i1 already been st;rrlcd 
with effect from February, 1967, the Cornmittet. e~uluiretl what rcsulis the 
Farm had produced. T h e  repre\entative of t11c depart men^ o l  Aqirul-  
ture replied: T h e  first account has come antl it shows a loss in the first 



year." T h e  Committee observe that the financial forecast for this Farm 
contemplated development of 10,000 acres over a period of 5 years. T h e  
cropping programme provided for a block of 2,500 acres being developed 
first, the development being further extended over the period of 5 years 
to cover 10,000 acres. The  value of produce expected from the  firs^ 
block of 2,500 acres was Rs. 29.21 lakhs. T h e  actual value of produce in 
1967-68, the "first full crop year" was Rs. 3.60 lakhs (Rs. 2.45 lakhs consti- 
tuting sales and Rs. 1.15 lakhs the value of closing stock). 

1.74. The  Corun~itree uorc that the Administrative Kefornis C;ommis- 
sion in their report on 'I'lie Machinery ol the Government of India and 
its Procedures of Work' had dealt with the role of the Central Govern- 
ment in respect of lrlatters 1':dling within the State sphere. In this con- 
text they hilt1 i n l ~ r  (rlin made the following observations: 

1.75. "A ~~otc~vor thy  feature of relationships between the Centre and 
the States is thc progressive growth, over the years. 01' the influence of 
the Ccntre. Several factors have contributed to the eniergence of this 
situation. Economic planning on a national scale, in its initial period, 
inevitably recpirccl of the Centre that it should take at1 active part in the 
formulation and overseeing of the execution of development programmes 
falling in the State list of subjects. . . .Toclay, the danger of foreign aggres- 
sion and the development of fissiparous tendencies, which are a menace 
to national unity, untlerline the need for the strengthening of the Centre. 
Nevertheless, we have arrived a t  a stage when it is necessary in the interest 
of economic development itself to rearrange the Centre-State relationships 
i n  a manlier that will enable the Centre to manage more efficiently 
the tasks which clearly fall within its jurisdiction and encourage the States 
to take over from it progressively the responsibilities in areas which un- 
doubtecll\ brlong to them. 

1.76. Consistent with the above approach, we are of the view that the 
role of the Centre in areas which are covered by the State List of subjects 
in the Constitution should be largely that of a pioneer. guide, disseminator 
of infonilation. overall planner and evaluator. The  Centre, of course, 
cannot give u p  its general responsibility of overseeing that the broad 
national objectives ernbodied in the Constitution are achieved by the 
States. Hut that does not mean that the Central Government should 
take upon itself tasks and responsibilities which properly belong to the 
States or duplicate their functions. Except in the most essential areas, 
and that too for a limited duration, the Centre should not take upon itself 
functions and responsibilities which are legitimately those of the States. 



The Study Team on Centre-State Relationships has examined in detail 
the role and functions of seven Central agencies in regard to matters 
falling within the State and Concurrent Lists. I t  has enumerated several 
Central and Centrally sponsored schemes which, properly speaking, should 
not be handled by the Centre. Some examples of the functions, which 
according to that Team, should be transferred to the State Governments, 
are as follows: 

"(1) .................................................. 
(2) . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .  
(3) . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .  
(4) . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . .  
(5) A large number of the current schemes oi animal husbandry 

and dairying operated by the Indian Council oi Agricultu- 
ral Research and the Central administered poultry and 

sheep farms. 
1.77. We are in general agreement with the approach suggested above 

by the above Study Team. We have no doubt that if this approach is 
accepted and translated into action a good deal of work in the Ministries, 
such as, Education. Health, Social Welfare, Irrip~tion, Food and Agricul- 
ture would cease to be handled by the Centre." 

1.78. The  Committee cannot help feeling that in their anxiety to 
use certain gift equipment received, Government committed themselves 
to a large investment on the Farm without considering whether such an 
investment would be worth-while. I t  is significant that the financial 
forecast of the Farm prepared at the time of sanctioning the project did 
not spell out the economics of the venture in any precise terms. T h e  
forecast in fact contcmplnted that the economics would be worked out 
"in a more precise way" after "the scheme has been in progress for some 
time." I t  was unfortunate that this was never done. In the result, 
substantial sums of money were expended on the project from time to 
time without commensurate rer urn. 

1.79. Earlier in the Report, the Committee have drawn attention 10 
the altogether inadequate returns on the capital invested in the Farm 
during twelve years. The problem of floods and lack of irrigation faci- 
lities faced by the Farm from the start have yet to be satislactorily solved. 
Besides, the lease on the land ol~tained lor the Farm from the Govern- 
ment of Rajasthan is due to expire in 1971. The Committee would like 
Government seriously to consider whether, in view of these circum- 
stances, it would bc worth while at all for the Farm to continue. The  
Committee are inclined to the view that the intendcul objectives of the 
Farm might he better served if arrangementr could be made through 
the State Government for the land held b y  the Farm to 1w d i s t r i b ~ r ~ d  
to progressive and enterprising peasants lor cultivation. 



1.80. The Committee note that Government have now decided to set 
mp a corporate form of management for this and for the five new State 
farms set up or in the process of being set up. The Committee also 
note from the financial forecasts prepared for four out of the five State 
farms that Government expect an annual return ranging from 21% to 
57&, the capital investment being recouped within a period ranging 
from 3 to 10 years. The Committee cannot, however, help feeling that 
Government's expectations of returns from these farms are on the ex- 
travagant side. It  is also a matter for regret that the proposals for setting 
up these farms were brought up for apprbval before Parliament through 
the demands for grants with no indication whatsoever of the economics 
of the schemes or of the working results of the Farm at Suratgarh, which 
had thcm been in existence for twelve years and had been incuxring 
losses. The experience so far gained with the Suratgarh Farm and 
certain other factors mentioned in the hnimcial forecasts of the new 
State farms suggests the need for extreme circumspection before com- 
mitting resources for the developnwmt of these farms on the basis of 
overaptimistir anticipations regarding returns. The farm at Hissar, 
which is expected to yield a return of 57% and recoup the capital in- 
vested over three years from 196849, is dependent for' its irrigation on 
the rcrnodclling of the existing canal system in the area at a cost of 
%. 75 lakhs. Thc remodelling has apparently yet to 1 ~ r  started by the 
Ctate Chvcrnment. In the case of the farm at Hirakud, where a return 
of 21' is anticipated and capital is expected to lw recouped within ten 
wars from 196%70, tllc value of the produce in the first full crop year, 
i.e., 1968-69, has been Ks. 3.60 lakhs only as compared to the expected 
return of Ks. *29.21 lakhs. Besides. the location of the farm rendered 
[our-fifths of the area of the farm liable to inundation by the Hirakud 
Reservoir "for one and a half to fivt- mcmths in a year." The farm at 
Gntllmur, from which a return of 38lG is anticipated and the capital is 
~~xpcrtcd to br recouped in lour )cars flom 1970-71, is situated in an 
.wra wl1c.1~ "prolonged droughts are of frequcsnt occurrence." 

I .N I .  Thc. (:omn~if tee would like Government caref111ly to reassess 
rhc fin;~ncial viability of the new State farms in the light of these and 
other relevant factors. ..I nun~ber of seed farms have been set up in the 
vi~rious States under the Five Year Plans to cater to the objectives that 
tht. nrw Central Farms arc intended to achieve. In States like Maha- 
rashtra, ;I Farming C:orpration has a1.w I)f8en set up. The Committee 

*Rs. 29.21 1:11;!1s is the valuc of crop cxpected from n block of  2,500 acres ~ l l i c h  W:IS 
first to he developed. The exylanarory Memorandum ro the Demands for Grants of 
the Department of h~r icu l tu re  for 196s-69 (Page 169) show that Cc so far an area of 
.only 2,3!'0 acres has hcen taken over towards the first phas: o!'devcl~r:~~m!" in rhe fmm. 



would like in this connection to draw attention to the observations of 
the Administrative Reforms Commission a b u t  the need for the CkntraE 
Government to divest itself "in the interests of economic development" 
of "functiqns and responsibilities which arc legitimately those of the 
States" and to "encourage the States to tJc over . . . . . .progressively 
responsibilities in areas which undoubtedly belong to tlwn." Tllr Com- 
mission have specifically clrinvn attention to various agricultural, poultry 
and aninla1 husbandry schemes as examplcs of activity "which, properly 
speaking, sliould not be handled by the Centre. The Committee 11opc 
that, in the light of this position, the propxsal under consideratiop to set1 
up nCw Central farms will be reconsidered b y  C;ovcrnment. 

hl. K. ~1.1S.AKI.  
Cl~airnzan.  

Public Accozints Commit tee .  
N ~ w  DELHI; 

M u t ~ l l  20, 1969. 
-- - - -. -- -. - . 

~ & d ~ u ~ r a  29, 1890 (Snkn) . 



APPENDIX I 
(Vide paragraph 1.3 of Report) 

List of machinery 43 Ep$ment offered by lhi! Russian Goz.ernmenk. 
12-1500 Hector. 26000-32000 Acres+ 

FARM 
I. C-80 Tractor Diesel D.B.H. 80 . . 20 NOS. 
2. D.T. 54 tractors. . , . 40 Nos. 
3. M. T. 3-237 H. P. (Wheel Type) . 3Nos .  
4. H. T. 14 (Wheel type) . . 3Nos .  
5 .  Harvestor Combines C-6 . . 3oNos. 
6. Harvestor Combines C-4 . . 30 Nos. 
7. Tractor I'lows 1'-5-33 . . 60 Nos. 
8. Cultivators Type K1'-40 . . 50 Nos. 
9. Seed Drill CYH-48 , . 40 Nos. 

10. Seed Drill CK-24. . . 40 Nos. 
11. Couplers . . 42 Nos. 
12. Seed Loaders . . 3Nos.  
13. (A) Harrows Zig Zag . 300 Nos. 

(B) Heavy Duty Disc Harrow. . . 40 Nos. 
14. Rollers. . . 30 Nos. 
15. Stubblc Remover. . . 15 Nos. 
16. Grain Cleaning Machine. . . 17x0s .  
17. 2.5. 'l'on Petrol l'rucks Gaz. 51, . . ISNOS.  
18. Car 4 Four wheel Drive . . 2Uos.  
19. Jeeps f Ton (;ax-69 . z N o s .  
20. Motor C:ycles with side cars. . 3 Nos. 
21. Trailers. . . 10 Nos. 
22. Petrol Uowsers \vith 'I'rucks, 3 Tons. . . 2Nos .  
23. I'umps (I'owcr Drivern) . . 2 Nos. 
24. Mobile Workshop 'Trucks . . 5Nos .  
25. Excavators : 

(A) L'niversal 'l'ypc Alodel 505A (Truck) . 2 Nos. 
(B) 'l'ype 3-258 Type. . . I No. 

26. Bull Dozer 13-159 Complete. . . I Xo. 
27. Scrapper with tractor D-222 . . I No. 
28. Graders 1)- 144 . I No. 
29. Trench I :xcw~t~rs  K. A i .  1400 . . 2 x 0 s .  
30. Electric Station Complete. . I No. 
31. Machine 'I'eels. ; . . 6 N o s .  
32. Welding Sets : 

(A) Electrically driven . . I No. 
(B) Engine driven . . I No. 

33. Telephone Station. (.4utomatic ATC-BPC 20) I No 
t 3 5 



APPENDIX I1 

(Vide paragraph I .g of Report.) 

Statement showing seeds Targetted for  Production andQuantity Actually 
' 

Produced. 

No target for production of seeds was fixed. The actual production is 
.given below :- 

Quantity Quantity 
Name of produce produced Name of produce produced 

as seed as seed 
in Qtls. in Qtls. 

I. Paddy . 
2. Maize . 
3. Jowar . 
3. Bajra. . 
5. Moon::. . 
6 . U r J .  . 
7. Guar . 
8. Groundnut. 
9. Snnai . 

13. Ar har . 
I I. Dhaincha. 

I .  Paddy . 
2.  maize . 
3. Bajra. . 
4. Jowar. . 
5.Guar . 
6. Jute. . 
7. Dhaincha. 
8. Groundnu'. 
9. Caster. . 

10. Sanai. . 

Rabi, I 963-64 

3,336 so6 Wheat 
623.93 Gram . 
815 -26 Barley. . 
84.31 Pens. . 
gS -40 Caster. . . 

I -41 1 oria. . 
826.06 Mustard. . 
I r -14 Taramira. . 

4.88 Oats. . 
22.46 Barsecm. . 

I , I  88 . og Lucerecn . 
Kabi, 1963-65 

. 593.18 Wheat. 

. 155.40 Gram. 
16.50 Barley. . 

. 408.76 l'cas. . 
. 247.00 'Toria. . 

8.49 Mustard. . 
. 1,018.35 Tararnira. . 

I I -49 Oats. . 
3.90 Idinseed. . 
6.42 Pea Bonavilla. 

13hindi. 
. - ---- - - 



Kharq, 1965 

r. Jowar . 
2. Bajra. . 
3. Paddy. , 
4. Maize . 
5. Jute. , 

6. Dhaincha. . 
7. Cowpea. 

Kharif, I 966 

I .  Paddy . 
2. Maize. . 
3. Jowar . 
4. Bajra. . 

Kharif, 1967 

I .  Paddy . 
2 .  hlaize . 
3. Bajra . 
4. Jownr. . 
5 .  Moong. . 
6.  Cowpeas. 
-. Dhaincha. . 

Rabi, 1965-66 

432- 80 Wheat. 
37-71 Peas. . 
4-00 Barley . 

166.16 Gram . 
259 '75 Bhindi. 
125.25 Taramiia. . 

I -08 Toria. . 
Mustard. . 
Rabi, I 966-67 

170.88 Wheat 
249.41 Gram. 
304 '30 Barley. . 
234.00 h4ustrird. . 

Taramira. . 
Toria. . 
Rabi, I 967-68 

499.80 'Xheat. 
158.75 Gram. 
567.12 Barley. . 
2: -85 Mustard. , 

3 '75 Toria. . 
4 - 6 0  Taramiru. . 
6-35 



APPENDIX 111 

(Vide paragraph 1-15 of Report). 

Average yields of different crops on Suratgarh Farm, Ganganagar 
District of Rajasthan, All-India and some I.A.D.P. districts of 

North India. 

A. Cereals 

(i) (a) Wheat. 
(In kgs./hectarcj 

L.A.D.P. Districts. 
Year. S u m -  Ganga- Rajas- All 

garh nagar than India. I'ali Aligarh Lud- Sha- 
@ @ (Rajas- (U.P.) hiama habad 

than) (Pun- (Hihar:~ 
jab) 

(i) (b) Wheat (hiexican) 

Year. Suratgarh Ganganagar Rajasthan All- India. @ 
6 @ - 

Minimum Maximum 



(ii) Gram -- ---- 

I. A. D. P. Dhtricts 
Year. Suratgarh. Ganga- Rajas- All- -- 

nagar than India Aligarh Lu- Shaha-- 
c i i a  ~ j j  @ dhiana bad 

(U. P.) (Pun- (Bihar) 
jab) 

(iii) Rice 

I.A.D.P. Districts 
Suratgarh Ganga- Rajas- All- Raipur $hahabad 

nagart thant India? (ALP.) (Bihar) 

(iv) Bajra 

I.A.D.P. Districts 
Year Suratgarh Gangs- Rajas- All- 

11agar-f than? India? Pali Aligarh 
(Rajas- (U.P.) 
than). 



(v) Maize, 

I.A.D.P. Districts. 
Year Suratgarh Ganga- Rajas- All- - -- 

nagar* than* India* Pali Ludhi- Ali- 
(Rajas- ana garh 
than) (Pun- (U.P.) 

jab). 

(vi) Jowar 
- -. -. - - -- - -- - -- - -- - - - - - - -- - I.A.I~-.P. 

Districts. 
Year Suratgarh Ganganagar* Rajasthan* All-India* 

Pali 
(Rajasthan; 

B. Commercial Crops 

(i) Rape and Mustard 

(In Kgs./hectare) 
- --- - - - - -- -- -- - -- -- - -- - 

Year Suratgarht Ganganagar* Rajasthan* All-India* 

196768 405 458 332 463 _ _ -  __ ---_--__ 
*Figures for 1964-65 to 1967-68 are provisional. 
**Based od I.A.D.P. serics only. 
+Mustard. 



(ii) Cotton (Lint.) 

I.A.D.P. 
District. 

Year. Suratgarh Ganga- Rajas- All-India - 
nagar* than* Lud hiana 

(Punja b) ---- -------------A- 

(iii) Sugarcane (C'mc) 

Year Suratgarh Ganganagar* Rajasthan* .All-India* 

1963-64 . 5 1762 3045 1 I9449 46353 
1 96445 . 30448 14860 46685 

22424 13811 1965-66 . 15909 16524 43041 
1966-67 . 26918 965 7 12208 40336 
1967-68 . 3665 1 I2354 15848 47565 

-- - - - -- - -. -- - - -- 
*Figure for 1961-65 to 1967-68 are provisiondl. 



(Vide paragraph I -21 of Report.) 

~ t a r n r r o ~ t  s l ~ o ~ c i t g  the Irrigation r~a t e r  Suppl~v to the Farm during the Last 5 years Against the AurhorisedQuottz.: 

Xlonth 
1964 1966 1968 -- 1 965 -- - 1967 

Cusec 
days Cusec I,',, age Cusec ::,age Cusec :;, age Cusec :b age Cusec %age 
reserved days days days days days 

available available available available available 
-- 

September 
October 
h'ovember 
1)ecemher 
January 
Febuary 
Aiarch 
April . 
Aiay 
June . 
July . 
August 

3co1 274.23 
3101 79'27 
3c01 165.65 
3101 140'33 
I 848.05 
2801 563.56 
3101 942.26 
3c01 1 ~ 8 4 . 8 2  
3101 1820.29 
3co1 1296.17 
3101 1557.80 
3 I or Breaches 

due to 
floods 

- -. - - - - - 



APPENDIX V 

[ 'rde paragraph 1 .35 of Keport) 

.WNChL, 1IXPliNI)I'I'URE & INCOME STATEMENT IN RESPECT OF 'SHE ORCHARD SCHEME 
FKOhl ITS INCEPTION 

St~ l rment  Slrowitrg thc llcrails of Expetrditure on Horticulture Year-wise 

1959-60 r 960-6 I 1y6r-62 r 962-63 1963-64 1964-65 r 965 -66 1966-67 Grand % 
Total 



Statement Showing the Details of Income of Hortimltwe Year-trrist? 

1960-61 1961-62 1962-63 1963-64 1964-65 1965-66 1966-67 1967-68 Grand 
Total 

- - 
I. Income from the 

plants raised in 
the afforestation 
nursery and used in 
the Farm or sold 
otherwise. . 30,200 -00 29,000 13,245 . w  4,149 '00 23,202 00 24,276 -00 39,922 -00 . . 1,64,w-o0 

2. Income from fruit 
plants raised in 
the nursery 

3. Income from fruits 
disposed off through 
auction . . . . 1,200-00 2,750-00 3,050-00 7,500m00 14,975.00 .. ~g,ooo-oo 

4. Income from sale 
of vegetables . . . 1,565-14 1,922-80 460.01 401.08 317.32 333.65 .. ~,000~00 

5. Income from inter- 
crops . . . . . . 23,ozg.m 36,934.00 14,767'00 32,120-00 3,150-00 I,IO,OOO-o 



APPENDIX VI 

(Vide paragraph I -39 of Report) 

CENTRAL STATE FARM, SURATGARH-RA JASTHAN 

Statement showing the i n c m  and expenditure on Animal Husbandry Scheme since its inceprion 
-- . --. --. -- 

Expenditure on 
Years maintenance of Staff Total Income Profit(+) 

livestock. Expenditure Expenditure 
Rs . Rs . Rs. Rs. LOM-1 

- Rs. t5; 
1961-62 . . . 840 -00 840~00 682.89 (-) q 7 . 1 1  



(Vide paragraph I -43 of Report) 

Statement shmOWirtg income and Expenditure on Poultry Scheme since iu Itwptiat 
- - - .  -- --A- -. 

Expenditure on 
Years maintenance of Staff Total Income Loss(-) 

birds Expenditure Expenditure 
Rs. Rs. Rs. Rs. Rs. 

Proat(+) 



APPENDIX VIU 

(Vide paragraph I . 50 of Report) 

CENTRAL STATE FARM, SURATGARH 

Cost of Production pot acre from 1963-64 to 1967-68 
--- -- 
S. Name ofcrop 1963-64 196445 1965-66 196667 196748 
No. 

Kharif: 

I .  Jowar . 
2. Bajra . 

3. Maize . 
4. Cotton 

5 .  Paddy . 
6. Sugarcane 

Habi: 

q2.14 290.28 672.64 475.11 364.73 
416.59 415.37 597.97 456.26 861.31 
276.60 629-93 695.93 430.12 659.37 
440'15 N0tw0r- 69-59 414'20 467.68 

ked out. 
280.39 601.57 973.82 451.88 461.63 
456-78 Not worked 475 77 591 30 456.66 

out. 

I .  Wheat Indian 332.12 200.15 615.99 261.96 312-12 
2. Wheat Maxican (Not Sown) 645.52 654'67 418'59 
3 . B a r l e y .  . 283.10 263.71 554.60 312.46 272.97 
4.Gram . . 334.10 173.73 583.99 208.4 a96.11 
5.Toria . . 322.19 Notwork- 605.04 246.54 265.63 

ed out. 
6. Tararnira . 238.48 DOA 600.41 318.36 29-51 
7. Mustard. . 298.30 Do. 771 '36 337'47 258'14 
- - 

NOTE :-Cost of production of major crops has been worked om cmd 
given above. For minor crops separate cost of production has 
not been worked out. 



APPENDIX IX 

(Vide paragraph I -52 of Report) 

CENTRAL STATE FARM, SURATGARH 

Statement showing the total number of regular employees and the expenditure incurred on each category. 
C- .". - .--- 

Years 1963-64 1964-65 1965-66 196647 1967-68 

I. Ofiicers. . . Number 10 10 I I 12 12 
Amount spent. Rs.1~24~982 Rs. 96,346 Rs.90~934 Rs.1,15,628 Rs .1~18~49 

2. Staff . . Number 59 59 59 61 58 
Amount spent: : Rs. 1.23.175 Rs. 13~32,247 Rs. 1,q8,463 463. 1~61,433 Rs. 1,79~48 

3. Farm workers. . Number 456 457 442 439 434 
Amount Spent. . Rs. 8,62,226 h. 9,32,725 Rs. 10~39,241 Rs. 11~31,032 RS. 12~53,552 - 

Statement showing the daily labourers employed and expenditure incurred thereon. 

Number . 689 716 590 609 633 

Amount spent. . . RE. 5~02,979 Rs. 5~2,404 Rs. 4,78,807 Rs. 5,46447 Rs. 7,07,999 



APPENDIX X 

(Vide paragraph 1.59 of Report) 

Accounting System of the Central State Farm, Suratgarh 

The accounting system of the Central State Farm, Suratgarh, has been 
prescribed with the approval of the Comptroller and Auditor General of 
India. As the Farm is being run as a subordinate office of the Ministry 
of Food and Agriculture and has not been declared a commercial organi- 
sation, its main accounts are kept like other Government offices. Further, 
to ascertain whether the Agricultural operations at the Farm are econe 
mica1 or otherwise, pro forma accounts of the Farm are prepared every 
year. These are additional to the regular Government accounts. The jour- 
nal, ledger and the Cash Book apart from capital assets, sundry debtors' 
and creditors' Registers are kept for the purpose of preparing these pro 
forma accounts. 

All cash transactions are posted from the Cash Book to the respective 
expenditure and income accounts in the ledger. The credit and debit ad- 
justments done in Accountant General's Office against the Farm's balan- 
ces are taken into pro forma accounts by passing transfer entries through 
the Journal into respective ledger accounts. There are some items which 
are neither cash nor adjustment transactions in Accountant General's 
Office. These are the interest on Government capital, audit fee, pension 
contributions and depreciation on plant, machinery, buildings etc  These 
are also shown in accounts as if these are i tem of expenditure of the 
Farm and the profit is reduced or the loss is increased to the extent of the 
sum total of these transactions. 

The first account prepared is the Production Account of the Farm 
which shows the direct expenditure incurred on raising crops at the Farm. 
All items like the wages paid to field workers, P. 0. L. and Spare Parts 
consumed, seeds and fertiliser put in the field and Irrigation and Land Re- 
venue paid are shown as expenditure incurred on raising the crop. 'I'hn 
enables us to arrive at the direct cost of production. This direct mat 
of production is taken to the next part of the account, called the Trading 
account. 



l'he Trading account shows on its debit side the cost of product"io~i as 
well as the closing balances of stocks of produce of the last year. The cre- 
dit side shows the sale of Farm produce and the closing balances of pro- 
duce of that year. The difference of the two sides denotes the gross profit 
or the gross loss depending upon whether the credit side is higher or the 
debit side is higher. 

The next part ot the account is the P~ofrt and Lo\s uccou~rt propel. 
in this, the Pay Pc Allowances of the staff employed on work connected 
with Administration, Stores and Accounts etc. are charged as expendi- 
ture. Similarly the wages paid to employees employed on such duties as 
Dak Runners, Cooks, Sweepers, etc. are also charged to this account. Othe~ 
charges shown as expenditure in this account are the cost of Petrol etc. 
consumed in Jeeps allotted to various officers for official duties, expendi- 
ture on stationery and printing, telephones, electricity consnmed, books 
and periodicals, repairs to buildings and roads, entertainment, medicines, 
Rest House, liveries, building hire, and miscellaneous expenditure etc. 
All this expenditure can well be termed as Administrative Expenditure. 
Other items of expenditure charged in this account are interest on capital, 
proportionate development expenditure and proportionate preliminaly 
expenditure capitalisd earlier and depreciation on the machinery etc., 
of the Farm. Correctly speaking, depreciation on machinery should not 
appear under Profit and Loss account as it is an item of prime cost 
and as such should appear under the Production Account. Other 
expenses like interest on Government Capital and writing off 
development expenditure etc. stated above cannot leally be termed 
as Administrative expenses, but because these cannot be charged to pro- 
duction and trading account, these residual items appear as charges under 
the profit and loss account. Thc total expenditure in the Profit and Loss 
Account when deducted from the gross profit or added to gross loss gives 
net profit or net loss as the case may be. In the end, the balance sheet as' 
at the end of the year is prepared. On the liability side are shown the Gov- 
cnlment Capital on the day the balance sheet is prepared, the amount 
due to sundry creditors and other miscellaneous liabilities of the Farm. 
On the assets side are shown the assets of the Farm like buildings, machi- 
nery, vechicles, furniture and fittings, tanks and reservoirs, as well as the 
current assets like spare parts, produce, gunny bags, manure and pesti- 
cides, P.O.L., etc. etc. Similarly the sundry debtors as well as the cash in 
hand on the date of closing appear as assets of the Farm in the balance 
heet.  

The Public Accounts Committee have desired to know the deficien- 
cies in the existing system of the Accounts of the Farm. It is felt that in 



the present form of compiling the Pro lorrtw Accounts, the incidence of 
expenditure in respect of the following items is wrongly exhibited in the 
Profit and Loss Account proper instead of in the Trading Account to 
which it belongs:- 

At present this is being shown ;is a charge in the Profit and Loss Ac- 
count. As depreciation on tractors etc. employed for the raising of crops 
is an element of prime cost, the depreciation should appropriately appear 
under Production Account. 

All expenditure incurred for building and digging of irrigation chan- 
nels ; ~ n d  'Khalas' etc. in the fields is capitalised and written off in the 
Profit and Loss Account over a number of years. I t  is felt that as this ex- 
penditure rclates purely to raising of crops, h i s  should appropriately ap- 
pear under the Production Account and not under the Profit and Loss 
.4ccount i i s  a t  present. 

l!nder this head tlxc eqlerlsx incurred on the ir:wsportation of gift 
machinery from U.S.S.K. to New Delhi, and putting it up at site at the 
Suratgarh Farm, capitalised in the initial years, are being written off to 
Profit and Loss Accoun~ over ;I number of years. Had this expenditure 
uot been capitalised, i t  would naturally have added to the cost of ma- 
chinery and would have been written off as depreciation. The deprecia- 
tion, being an  element of prime cost, should be charged to the Production 
Account. It. therefore, follows that the expenditure being written off 
cvery yeat- on this :Icrount sl~ould :~lso ;lppear under the Production 
.4rcoun t .  

: i t  present, the .4ccounting Year for the preparation of Pre forma 
:Lcount is from July to 30th June. This requires to be changed from 
1st April to 3lst March. The reason for this is that the major produce 
a t  this Farm is Rabi crop and the entire crop is unsold on 30th June. 
Its valuation at cost price or the market price whichever is less shows the 
accounts for the year somewhat inaccurately. This crop is sold subse- 
quent to 30th lune. The profits will naturallv be exhibited in the next 
vear, hut the fact remains that in this way the accounts of a particular 
vear cannot correctly exhibit the true financial position of the Farm. 



The Public Accounts Committee desired to know the extent to which 
the working results shown in the accounts have been vitiated by non- 
accounting/incorrect accounting of certain items of expenditure. These 
are discussed below:- 

(1) Cost of land provided to the Farm:- 
Rent thereof or notional interest on the capital value of the land. 

The land belongs to the Rajasthan Government and has been taken 
on lease by the Central Government. We pay about Rs. 87,000 per 
annum as malkana charges (which is the same thing as rent) to the Raja- 
sthan Government. This is shown as an expenditure of the Farm every 
year and nothing more is required to be charged as expenditure on 
account of the use of land. 

If the suggestion is that we get the land cheap, this is correct. When 
the land was taken over for the Suratgarh Farm, it was completely unde- 
veloped and required large scale expenditure on levelling, reclamation 
and development. That expenditure was incurred in the earlier years 
and has gone into our accounts. The Farm, therefore, has not had any 
financial benefit from the fact that the land was not purchased. 

2. Interest Charges:- 

The interest on Government capital is charged as an expenditure of 
the Farm every year. The rate at which the interest is charged is fixed 
by the Government. As it is a Civil Government Office and only Pro forma 
Accounts are prepared, interest is charged for the entire amount of the 
capital as if it is a loan. Had the Farm been a company, the interest would 
have been charged only on the amount of loan and no interest would 
have been chargeable on the share capital. T o  this extent, the interest 
shown in the Pro famza Accounts is excessive and shows the working of 
the Farm in a less satisfactory manner. 

The depreciation on machinery etc. is being charged as an expendi- 
ture of the Farm every year in the Profit and Loss Account. Experience 
has shown that the rate of depreciation on various items of machines has 
been excessive. This is clear from the fact that machinery costing over 
Rs. 41.17 lakhs is still in use at the Farm whereas its valuation in the 
books is ZERO due to charging of excessive depreciation on wear and 
tear. I t  is, therefore, obvious that more loss has been shown to have 
been incurred by the Farm than is actually the position. It will be per- 
tinent to point out the following factors that have not been reflected in 
the accounts of the Farm. 



1 .  Non-exhibition in accounts of ,qppreeiation in the value of the land: 

When the Farm was started in 1956, the land consisted of sand 
dunes and vast uncultivated stretches. This has now been levelled and 
brought under the plough. The farm area is now dotted with irrigation 
channels, roads, water tanks and colonies where hundreds of families live 
and earn. This has increased the value of the land greatly. It  is esti- 
mated that the increase in the value of the land is over Rs. 5 cmres. Un- 
fortunately, this cannot be shown in the Profit and Loss Account. 

2. Non-exhibition in accounts of the value of the Plantation:- I 

We have been planting trees etc. in the Farm area as afforestation and 
803 conservation measures. If we were to cut off all these trees and sell 
the wood, it is assessed that it would bring in a sum of over Rs. 25 lakhs 
to the Farm. This is also not shown as a profit of the Farm in the Pro 
forma Accounts, not because this is not there but because of the technical 
requirements of accounting. 

As regards the suggestion for recasting of the accounts, it is stated 
that the accounts of the Farm for all these years have been compiled on 
the basis approved by the Comptroller and Auditor General of India 
and have been audited on that basis year after year by the Accountant 
General, Rajasthan, Jaipur. The question of accounts being recast do- 
not arise. 

We will, however, take up with Audit the suggestions made in the 
fore-going paragraphs about amendments of the accounting procedure 
for purposes of future accounts. 



APPENDIX XI 

( Vide Paragxaph I a 6 7  of Report) 
New 

It has been stated during 
evidence that five more State 
Farms are being set up in other 
part of the country with the 
assistance of the Gover1;ment 
of U.S.S.R. Please furnish :- 
(i) a note on the agreement en- 
teredinto with the U.S.S.R. 
Government ; 

Farms 

( i )  In October, 1965 the then Prime 
Minister, Shri La1 Bahadur Shastri 
emphasised the need for an all-out 
effort to increase food production. 
On the basis of this directive of the 
Prime :Minister, a number of 
proposals were mooted in the 
Ministry of Food and Agriculture 
for increasing agricultural produc- 
tion. One of the proposals related 
to the setting up of 10 to 12 large 
scale seed farms with w area of 
about 5000 to I ~ O O  acres each. 
All the proposals were considered 
at a meeting in the Planning Com- 
mission on the 20th October. 
1965 and the proposal to set up 
ro to 12 large scale seed farms 
was approved in principle. 

The question of' finding machinery 
for the seed farms was then consi- 
dered and there were negotiations 
to this effect with the U. S. S. R. 
Government on the subject. These 
negotiations resulted in the signing 
of a formal agreement between the 
Governments of U. S. S. R. and 
India under which the U. S. S. H. 
Governmwt offered to supply 
equipment, free of charge, for 5 
State Farms subject to a ceiling o i  
Rs. 31 lakhs for each farm. A copy 
of the agreement is enclosed (An- 
nexure ' A '.) Under this agmmult 
we are committed to the U.S.S.R. 
Govenunent to receive equipment 
free of charge, for 5 farms and to the 
setting up of theoe farms. 



( i i )  the note showing the loution (a) Harakud Farm (Wmv :- 1 hc 
of each farm, ios area, programme first of the five forms to be set up 
outlay etc. ; with the U. S. S. R. gift machinery 

on the basis of the agreement of 
November, 1966, was set up in the 
off-shore and periphery areas of the 
H i k u d  reservoir in February, 
1967. It is designed to cover an 
area of 10,ooo acres to be developed 
over a period of five years at an. 
estimated expenditure of abour 
Rs. 342 lakhs. The area is being 
taken over gradually from the State 
Government. An area of MOO acres 
has been taken over so far. The 
fann started its operations o n l ~  
from 1967-68 and is not yet f a y  
developed. The Russian rna- 
chinery for the farm has started 
coming in. 

The financial outlay of the farm from 
the beginning is as follows :- 

1966-67 Rs. 4.54 lakhs 
T 967-68 Rs. 14-71 lakhs 
r 968-69 Rs. 14.84 lakhs (RE) 

b) Hissar Farm (Haryana ):- 
One Central State Farm has been 
set up in Hissar with effect from 
20-8-1968. The total area of the 
farm will be 8000 acres and an area 
of 4000 acres has already been 
taken over. The current Rabi 
is the first crop being gmvn on 
the Farm. An area of about 740 
acres has been brought under culti- 
vation. The fann is estimated to 
involve a total expenditure of Rs. 
331 lakhs for the entire development 
of 8000 acres in three or four years. 
The gift machinery for the fann 
has started arriving. 

( c )  R q a b  Farm :-The (io- 
vernment of Punjab has agree1 to 
hand over an area of 10,ooo acres 
in the Sutlej Bet on a lease basis 
.4n area of nearly 5000 acres is 
likely to be taken over shortly !'mm 
the State Govemmei?t. The rest 
of the area will be handed over by 
the Punjab Government later. 



The Director with his nucleus staff 
is in position for taking over the 
land and making arrangements for 
receipts and storage of the gift 
machinery as well as for reclarna- 
tion and cultivation of the land to 
be taken over for the Farm. An 
expenditure of Rs. 400 lakhs for the 
development of the entire area of 
~o,ooo acres is expected to be in- 
curred over a period of 5 years. 
The gift machinery has started 
arriving. 

(d) Mysore Farm :-An area of 
7,500 acres in Raichur district of 
Mysore has been selected and the 
State Government is acquiring this 
land on behalf of the Government 
of India. The cost of acquisition 
of land is expected to be Rs. 7501- 
per acre. An area of 3,100 acres 
is expected to be handed over by the 
Government of Mysore by March, 
1969. The Russian machinery 
for this Farm has started arriving 
and the Director is already in posi- 
tion with a nucleus staff to ar- 
range its receipt and storage. The 
agricultural operations on the Farm 
are likely to start with effect from 
Kharif of 1969-70. 

The Farm will be engaged in the 
production and multiplication of 
high yielding varieties of wheat, 
cotton, hybrid jowar, hybrid 
maize, hybrid bajra apart from 
other cereals and legumes like 
soyabean etc. It will also serve 
as a demonstration Farm in the 
Tungbhadra Project area. The 
total outlay for full development of 
the farm is estimated to be Rs. 
275 lakhs. 

(e) Kerda Farm :-An area of about 
12,000 acres has been selected for 
setting up a farm in Aralam area of 
Cannanore district in Kerala State. 
Paddy will be grown in about 4000 
acres of this farm and the balance 

area will be put under plantation 
crops, vi., coconut, arecanut, 
cashewnut, pineapple, pepper 



nutmeg, banana etc. The cost 
of full development of the farm has 
been estimated at about Rs. 480 
lakhs including the gift machi- 
nery of Rs . 3  I lakhs. 

Please also state : 

(a) whether, while deciding to esta- (a) Yes. 
tablish these farms, due note 
has been taken of the experience 
gai ed during the last 12 years in 
Suratgarh Farm ; 

(6) whether, while selecting the (b) It was decided in the meeting Of 
new sites, it has been i ~ !  sured that the Planning Commission on 20th 
the land selected gets adequate, October, 1965 (when the proposal 
pere- .r .id and assured water sup- to set up 10 to 12 large scale 
ply to cover the e::tire area ; and seed farms was approved in prin- 

ciple) that a Committee under the 
leadership of the Secretary (Agri.) 
should visit possible sites for seed 
farms to determine their suitability. 
This Committee, called the Central 
Seed Farms Committee, includes 
the representatives of the Ministry 
of Finance, Planning Commission 
and the Technical Division of the 
Department of Agriculture. The si- 
tes of the five farms which are 
being set up with the gift machinery 
from the U. S. S. R. have been 
visited and approved by the Central 
Seed Farms Committee before 
their final selection. The Com- 
mittee considers the irrigation 
facilities available while making 
its recommendations in each case. 

(c) whether the 1 ~d selected is pro- (c) The land for Hirakud Farm is on 
tected against floods. the offshore and periphery areas of 

Hirakud reservoir and is partly 
submerged every year. Out of 
about ~o,ooo acres an area of about 
2,000 acres is not subjected to floods 
while the balance area is subjected 
to inundation for 18 to 5 months 
in a year. The site has been se- 
lected with full knowledge of the 
fact that some of the area of the farm 
would remain submerged for a 
pan of the year. W e  r e  
mrnending the site for a Central 
State Farm, the Central Seed 
felt that the Orifsa Farm would be 



an important verience of such 
areas which ou national basis 
would run into a very large acreage. 
Cropping pattern is regulated on 
the basis of the period for which 
the land remains free from in uda- 
tion. 

In the case of Punjab Farm in Sutlej 
Bet area, the land is protected by 
embankments constructed by the 
Punjab Government along the 
Sutlei River. These embank- 
ments are maintained by the State 
Government and if maintained pro- 
perly, there should not normally 
be any danger of floods in this 

area. 

The Farm sites in Mysore, Haryana 
and K e d a  are not subject to 
floods. 



ANNEXURE TO APPENDIX XI 

Agreement Between the Government of the Union of Soviet Socialist 
Republics and the Government of India on Delivery of Equipment 

and Agricultural Machines as a Gift to the People and 
Government of India 

The Government of the Union of Soviet Socialist Republics and the 
Government of India. 

Proceeding from the friendly relations existing between the U.S.S.R. 
and India. 

for the purpose of rendering assistance to the Government of India 
in developing agricultural production, 

have agreed upon the following: 

ARTICLE 1. 

The Government of the Union of Soviet Socialist Republics shall' 
provide for delivery to India, on CIF terms, Indian port, in the years of 
1966-68, as a gift to the people and Government of India, of equipment 
and agricultural machines for setting up 5 state agricultural seed-growing 
&rms, 34 thousand hectares each. 

The list of equipment and machines to be delivered from the USSR 
'to India is given in the Appendix to the present Agreement. 

ARTICLE 2. 

The date of handing over the Bill of Lading by the appropriate 
Soviet Organisation to the Indian Organisation, drawn up to the name 
of the Indian Organisation authorised by Government of India shall be 
amsidered the date of hauding over the said equipment and agricultural 
xnachines. 

ARTICLE 3. 

Soviet and Indian competent organisations shall agree upon the cop- 
.mte dates of delivery of the said equipment and machines 



ARTICLE 4. 
The present Agreement shall come into force on the dky of its signing. 

Done in New Delhi on November , I966 in two original! 
copies, each in Russian, Hindi and English, texts in Hindi and Russian 
being equally authentic and the English text be used as a working. 
document 

Sd./I. A. Bendiktov, Sd.1- B. Sivaraman,. 
25-1 1,1966. 

On behalf of the Government O n  behalE of the Governrncnt 
of the Union of Soviet Socialist Rcpt~hlita. of I n c h  



Annexure to Affendix XI (contd.) 

A?re~dix to the Soviet-Indian Agreement 
List of equipmex to be deliverej to India for five mechanized 

agricultural :farms 
--. ---. - - 
Item Description Unit Quantity 
Nos. 

kd-reclamation eqtn'pment and diggers. 

I Tractor bulldozer with the motor power of 
roo horse power 

2 Irrigation ditcher, pull-type, for irrigation 
chanr.els, depth up to 0.8 m Teamed 
with tractors, power 103 horse power . 

3 Scraper, pull-type, the bucket capacity 
8 m3 to tractor with the motor power 
xoo horse power 

4 Extractor, mounted, for stump extraction 
and boulder removal. Teamed with 
tractor, the motor power roo horse po- 
wer. 

5 Loosener, pull-type. The bursting width 
2400 mm. Teamed with tractor, the 
motor power roo horse power 

6 The tractor bulldozer with the motor po- 
wer 75 horse power . 

7 Leveler, longbased, the grip width 2.8 
m with longitudinal levelling base 
15 m. Teamed with tractor, the motor 
powcr 75 horse power . . . . 

8 Grader, pull-type, to tractor the motor 
power 75 horse power . . . . 

9 Ditcher leveller, universal, for cutting and 
welling of provisional irrigation cha- 

nels and water furrows for making and 
levelling of borders, the irrigatioa , plots 
levelling, deep bursting and weeds cut- 
ting. Mounted to tractor with the motor 
power 75 horse power . 



10 Loosurcr working parts for ditcher leve- 
ller . 

AfinJtwral machines. 

rr Caterpillar tractor. Draft class 3t. The 
motor power 75 horse power 

12 Tractor, disk, hwy-duty hzrrow, the 
grip width 2.2 m. M ~ u m  i to tractor 
with mxor a p ~ c i t y  75 horse power . 

13 Cycle tractor. Draft class 0-6 t. The 
motor power 20 horse power 

14 Grain drill, mounted, for rice and wheat 
to tractor with the motor power 20 
horse power . 

15 Grain-and-fertiliser drill, pull-type (with 
set of the different crops distributors). 
The grip width 360 cm. Teamed 
with tractor, the motor power 45-50 
horse power . 

16 One-bottom integral mounted plow for 
mil pll3wing with specific re3istmce 
0.9 kglcm, the grip width 33 cm. Mm- 
nted to trdctor uith motor powcr 
zo horse power . 

17 Grain cleaner, for grai? ralses tec'rical 
crops. and grass seeds cleaning and 
gra dmg. Required power 4.5 kw. . 

18 Grain deaner, self-propelled Capacity 20 
t/h. Required power 10.8 kw. . 

19 Cycle nactor. Daf t  class 0.9 t. The 
motor power 40 horse power . 

m Crumber, mounted, effective width 280 
an, operating depth up to 8 cm, mom- 
ted on tractor of 45-50 h. p. . 

21 Seed dmser, mivsnal. C~picity 3 +6t /h. 
Required power 4.5 b. . 

u Grain conveyor, self-propelled. Capacity 
upm 60 t/h. Required power 7 kw. 



23 Earth auger, mounted with a set Of milling 
cutters, 30,60 & 80 cm, mounted on trac- 
tor of 45-50 h.p. . P- 5 

24 Platform weighters, utmost loading capa- 
city upto 25 

25 Mower, single beam, mounted. Swath 
width-z~ocm, mounted on tractor of 
20 h.p. 

26 Instrument for determination of seed vi- 
tality . 

27 Powder blower-sprayer. Spray coverage 
ro m, mounted on tractor of 20 h.p. 

28 Distributor, fertiliser, mounted. Spreading 
width 240,280 cm, mountedon tractor of 
20 h.p. 

29 Saw " Druzhba ", benzine motor with 
a set of tmls ;. 

30 Cotton planter with a set of distributon 
for fluffy and stripped seeds. Sewing 
width-240 crn, mounted on cotton 
tractor of 40 h.p. 

31 Cultivator-fertiliser. Weed coveraga 
240 cm. Row m i d d l o d o  cm. teamed 
with tractor of 40 h.p. 

32 Extractor of cotton stems, row middle 
60 cm teamed with tractor of 40 h.p. . 

33 Combine cereal, aelf-propelled. Tablr 
width 4x00 mm. 

Combine, rice and cereal, self propelled, 
caterpillar 

35 Drill, corn, with device for groundnut 
sowing and sirnultaxleous introduction 
of mineral fertiliser into soil, row middle- 
60,70,90 and I 05 cm, teamed with ttac 
tor of 45-50 h . ~ .  . 

36 Potato digger for two mws. Effective 
width-I 40 cm, mounted on tractor of 
of 50 h.p. 



Devi :e for harve;ti?g mu;tarJ se:b 

Spare parts . - .  

Machine for re;ri.-.ding of crank-shafts of 
automobile and tractor engines 

Crucible, elcrtric, for babbite melting with 
device for beiring lining . 

Machine for grinding of automobile and 
tractor engine valve; 

M,~chine, universal, for connecting rod 
bewings of autonobile and tractor agines 
with two extra sets of cutting tools 

Washing machine, single chamber 

Stand, universal, for assembling tractor 
and automobile cngkes . 

Stand, univer;al, for hydraulic te;ts of 
blocks and bloc heads of automobile and 
tractor eqgines . 

Stand, universal, for testing oil pumps and 
oil filters 

Stand, electric brake, for running in au- 
tomobile and tractor engines 

Set " A" of equipmem for repair and tests 
of die;els and fuel equipment 

Stand, uqiver;al, for coztrol tests of 
automobile and tractor electric equip- 
ment . 

Tools " Big set " 
Tools " Medium set " 
Tools " Small set " 
Cabinet, ~novable, with a set of gawm 

and standard measuring in3trumci;s for 
fault findmg 

S:t a 

Rbls. 12166o 

aa 5 
set 15 



54 Abrasive tools for crankshaft rcgarding 
machix, tractor -gine, . 
Automobile engine . 

55 Abrasive tools for valve grinding machine 

56 Set of filters and device; for disamtling 
assenbli3.g and adj u;tin: of tr ~ccor 
DT-54, T-75, "Belarus " and DT-20 set 

57 Set of assex~bhg device; for tractors T-lo:, 
M - 

5 ; Portable defex~scope 

53 Set of device: a?l to015 for rcplir of auto- 
mobile, tractor an3 cornbile electric 
equipmat set 

60 Device for deter;nh?tiox of tr lctor hy- 
draulic systen co-1.iitio.l without dk- 
rnantli.7; 

GI Stand, univcr;al, for di;rnmtlinl: and 
as ;e n?lli~g of tractor all aato-nobile 
gnlr box s 

62 S t m l  for r e 2 ~ r i n 3  clpicity of filtering 
elc.no,u of colrse filters . 

.63 Device for autornxic melting of metal under 
flux 

.C,4 Electrode wire, for melting un 'er flux 

4 5  Machine, universal, for grinding in valve 
of block held3 of auto-nobik and tractor 
eqgiles 

66 Dcvice for checking cmnecting lods 
of trxtor and automobile e1gine3 

68 Strt?i for tractor suspeasion rcpsir 



APPENDIX XI1 

(Vide Paragraph 1.72 of Report) 
DEMANDS FOR GRANTS 

1968-69. 

NEW S T A T E  FARMS 

' Ihe  programme of  setting up of new large sized mechanised farms. 
during the next 5 years or so has already been taken up and negotiations 
are in advance stages for setting up Farms in Mysore, Bihar, Punjab, 
Haryana. It is likely that these Farms may come up within the next 
year. Further action is also in progress to consider setting up of similar 
farms in Kerala, M.P., U.P. hfaharashtra and Rajasthan. 

Following provision on the hs i s  of the progress oi negotiations in the 
above cases. are included in thc estimates for 1967-68 and 1968-69, on 
ad-hoc basis:- -~ "-. -. .--.  -- -- .--- 

(Figures in lakhs) 
Budget Revised Budget 

Estimate, Estimate, Estimate, 
1967-68 x 967-68 1968-69 

-- - .- 
&The expenditure on Central State Farm, Hir,~ku~l_will be met out of 

his ad-hoe provision for new Farms. 
DEMANDS FOR GRANTS 

lYli7-68 

NEW STATE FARMS 

Details of a scheme for setting up a fann of about 10,000 acres in 
the foreshore and periphery area of the Hirakud dam in Orissa are being 
hnalised and cultivation operations are expected to be started from 
1967-68. 

An area of about 18,000 acres has been offered by the late Punjab 
Government to the Centre for setting up a mixed farm (Seed and Sheep 
Farm) in Hissar District in Haryana. It is not expected that the Haryana 
Government will go back on this offcr 1 detailed scheme is being 
drawn up. 



Another farm of about 20,000 acres in Raichur District, in the Tun* 
bhadar Command area of Mysore State is under consideration. 

For the establishing and running of the Faxms proposed above, the 
following lump provision has been included in the budget. 

Revenue 

Revised Budget 
Estimate Estimate 
I 966-67 1967-68 

(Rupees in lakhs) 
1'00 25'00 

Capital . . . 140-00 





the shortcomings in the Farm's performance become even more evident. 
I n  respect of four out of the five principal crops grown in the Farm, the 
highcst average yield obtained in any year since 1963-64 was 5y0 to 49% 
below the lowest average yield ob:ained through crop demonstrations 
held in 1965-CiG. It  is significant that the yields under crop demonstra- 
tions were obtained in a year generally recognised as one charac ter id  by 
widespread drought in the country. 

The  Committee recognise that the Farm has been affected by lack 
of adequate irrigation facilities on the one side and by floods on the 
othcr. The  supply of irrigation to the Farm, which is situated at "the 
tail end" of tell Uhakra system, has over the last five years been 31y0 of its 
allorvance or less, the allowance itself being only 40y0 of the Farm's re- 

OI quircrncnts. Iioivcver, the distribution system of the Farm cannot cope o 
with lull supply tronl Bhakra, even when it becomes available in 1971, 
except after extensive remodelling which it has bzen estimated would cost 
Ks. 91 lakhs. T h e  altcrnstive that Government is now contemplating is 
to switch the Farm to supplies from the Rnjnsthan Canal but adequate 
supplies from this source arc not likely to materidise before 1975. Be- 
sides, tlw cost of rc.moclelli~lg of thc distribtition system to this source of 
supply 1x1s yet to b- worked out. 'The Committee cannot help feel~ng 
that the entire position in regard to the provision of irrigation to the 
Farm is cxtrm~cly unsntisfactory. It  also raises the basic question as to 
whether the site for the Farrn was rorrecily chosen. 



--- -- .-.- - -- -- ---. 

t t 3 4 
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4 1 33 Departmeat of As regards the problem of floods, the Committee observe that they 
Agricuf:ure have become a 'hardy annual', as the Farm is located in the bed of a 

river. A comprehensive flood protection scheme has yet to be worked 
out thirteen yesrc after the Farm has come into existence. As early as 
1961, the Estimates Committee had urged that control measures in this 
recpect should be taken with the utmost speed. It took six years after 
that for a diversion channel to be built and even this "gave way under the 
I n p c t  of the first flood it had to cope with that very year." A comprehen- 
sne scheme for flootl protection is still in the process of being worked out. 

Before going in for any large scale investment on imgation or 
Rood protection measures for the Farm, the Committee would urge Gov- 
ernment to consider seriously the necessity for such investment, having 
regard to the poor returns received from the Farm so far and the dubious 
prospects of such returns in the future. Later in the Report the Corn- 
mlttee have pointed out that the Farm has failed to achieve the objectives 
underlying its set up and suggested that Government should seriously con- 
d e r  giving out the land to enterprising peasants for cultivation. The 
Comn~ittee would like Government to take note of that position before 
making further commitments in respect of the Farm. 

The Committee are unable to understand why the implementation 
of the Animal Husbandry, Horticulture and Poultry schemes were 
taken up, when the financial forecast for the Farm provided specifically 



that these would be started only after perennial irrigation became avail- 
able. Government suffered in consequence a total loss of Rs. 5.46 lakhs 
on these schemes. The Committee note that the Poultry Section has been 
now wound up and that the Animal Husbandry Section is proposed to be 
transferred out of the Farm's jurisdiction. As regards the Orchard, i t  is 
\een that the question of winding it up "wholly or partly is under active 
consideration." The Committee would like a decision on this point to 
he taken expeditiously in order to save further losses. 

The Committee note that over a period of twelve years, the Farm 
made a total net profit of Rs. 5.04 lakhs. This works out to an annual 
return of 0.17 per cent on the average capital employed.. The  profits 
would be even less if allowances were to be made for lease money on the 
land which the Farm does not have to pay. -1 

C 

The ridiculously low return on investment would appear to have been 
caused by the high cost of production on the Farm. The data at 
page 38 of the Report would show that the cost of production of crops 
raised by the Farm, beside being subject to large variations from year 
to year, stayed above the range of prices fetched by sales in a number of 
cases. Apparently, low productivity and heavy establishment and labour 
expenses, amounting on an average to 55 per cent of the total cost, contri- 
buted towards this position. It is regrettable that no systematic measures 
to control the expenditure on labour and establishment were taken 

*Taal n.um9 sprcrl orcr o p: i i~ l  of t&vc yerri. Afsr lge  Capital taken for the there ye l r~  enling 1355-67 as given in the Audit ~ e p ~ ~ t  
(Civil), r9d. . , 



- 
though, as early as 1961, both the Estimates Committee and a Committee 
on Large Sized Mechanised Farms set up by Government had emphasised 
their importance to the Farm. 

9 1 62 Dcpartme~.t of The Comtnittee note that Government themselves are not certain 
A;r;culture that even the profits made by the Farm in the last two years can bo main- 

tained. Apart from other factors, the absence of adequate irrigation 
facilities and the vulnerability of the Farm to floods render the prospects 
uncertain. 

The  Committee note that the Farm has to recover a sum of Rs. 30 
lakhs from various parties to whom Farm produce has been sold. Tho 
arrears represent nearly 66 per cent of the F:lrmls average annual income 
during the five years ending 1967-68. The Committee would like the 
collection to be speeded up. The Farm should also ensure that sales are 
in future made strictly on a cash basis alone. 

The Committee observe that the existing system of accounts 
suffers from several deficiencies. The annual accounts cover the per;od 
from July to June which is not very suitable from the point of view of 
the Farm considering that the rabi crop, the major produce of the Farm, 
is sold only subsequent to June. In the result, the accounts do not "cor- 
rectly exhibit the true financial position of the Farm." The exclusion of 
the rental value of the land with the Farm and the temporary capitalisa- 
t i ~ n  of items of expenditure like Development and preliminary expendi- 

1 .  



ture are also not calculated to give a correct picture of the cost of pkduc- 
tion each year. The Committee would like Government to take speedy 
steps, in consultation with 'Audit, to remove these deficiencies and stream 
line the accounts. 

The Committee cannot help feeling that in their anxiety to ust 
certain gift equipment received, Government committed themselves to a 
large investment on the Farm without considering whether such an invest- 
ment would be worth-while. It is significant that the financial forecast 
of the Farm prepared at the time of sanction to the project did not spell 
out the economics of the venture in any precise terms. The forecast in 
fact contemplated that the economics would be worked out "in a more 
precise way" after "the scheme has been in progress for some time." I t  
was unfortunate that this was never done. In the result, substantial sums 3 
of money were expended on the project from time to time without any 
mmmenqurate returng. 

Earlier in the Report, the Committee have drawn attention to 
the altogether inadequate returns on the capital invested in the Farm 
during twelve years. The  problem of floods and lack of irrigation facili- 
ties faced by the Farm from the start have yet to be sat:sfactorily solved. 
Besides, the lease on the land obtained for the Farm from the Government 
of Rajasthan is due to expire in 1971. The Cammittee would like Gov- 
ernment seriously to consider whether, in view of these circumstances, 
i t  would be worthwhile at all for the Farm to continue. The  Committee 
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are inclined to the view that the intended objectives of the Farm might 
be better served if arrangements could be made through the State Govern- 
ment for the land held by the Farm being distributed to progressive and 
enterprising peasants for cultivation. 

Dqartrnent 
Agriculture 

of The Committee note that Government have now decided to set up 
a corporate form of management for this and for the five new State 
farms set up or in the process of being set up. The  Committee also note 
from the financial forerasts prepared for four out of the five State farms 
that Government expect an annual return ranging from 21% to 57% 
the capital investment being recouped within a period ranging from 5 
to 10 years. The Committee cannot, however, help feeling that Govern- ;i! 
ment's expectations of returns from these farms are on the extravagant : 
side. It is also a matter for regret that the proposals for setting up these 
farms were brought up for approval before Parliament through the de- 
~uands for grants with no indication whatsoever of the economics of the 
schemes or of the working results of the Farm at Suratgarh, which had. 
there been in existence for twelve years and had been incurring losses. 
The experience so far gained with the Suratgarh Farm and certain other 
factors mentioned in the financial forecasts of the new State farms sug- 
gests the need for extreme circumspection before committing resources for 
the development of these farms on the basis of over-optimistic anticipa- 
tions regarding returns. The farm at Hissar, which is expected to yield a 
return of 57% and recoup the capital invested over three years from 
1968-69, is dependent for its irrigation on the remodelling of the existing 



canal system in the area at a cost of Rs 75 lakhs. The remodelling has . 
apparently yet to be started by the State Government. In the case of the 
farm at Hirakud, where a return of 21% is anticipated and capital is 
expected to be recouped within ten years from 1969-70, the value of the 
produce in the k t  full a o p  year, i.e., 1968-69, has been Rs. 3.60 lakhs 
only as compared to the expected return of Rs. 29.21 lakhs. Besides, the 
location of the farm renders four-fifths of the area of the farm liable to , 
inundation by the Hirakud Reservoir "for one and a half to five monthr j 
in a year." The farm at Sindhnur, from which a return of 38% is anti- . 
dpated and the capital is expected to be recouped in four years f ~ o m  1970- 
71, is situated in an area where "prolonged droughts are of frequent 
occurrence." 

The Committee would like Government carefully to reassess the 
financial vialibility of the new State farms in the light of these and other 
relevant factors. A number of seed farms have been set up in the various 
States under the Five Year Plans to cater to the objectives that the new 
Central Farms are intended to achieve. In States like Maha~ashtra, a 
Farming Corporation has also been set up. The Committee would like 
in this connection to draw attention to the observations of the Admini- 
strative Reforms Commission about the need for the Central Government 
to direst imlf "in the interests of economic development" of "functions 
and responsibilities which are legitimately those of the States" and to 
"encourage the States to take over. . . . . .progressively responsibilities in 

-- --- - -- -- . 
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DELHI 
JainRook Agency, Coq- 
naught P b ,  New D e b  

Sat Nacain & Sons, 3141, 
Mohd. Al! Bazar, Mori 
Gate, Deb .  

Atma Ram & Sons, ICrish- 
mere Gate, Delhi-6. 

3. M. Jaina 8r Brothen, 
Mori Gatc, Dclhi. 

The Central News Agency, 
23/90, C ~ ~ a ~ g h t  Place, 
New DeLhi. 

Thc Bnglish Book S t m ,  
7-L, C o ~ a ~ g h t  Circus, 
Ncw Dew. 

Lakshmi Book Store, 42, 
Munic~pal Mutrct, Jmpath, 
New Dew 

Bahree Brothers, 188 Lab 
p a t d  Markct, Dclhi-6. 

Jayana Hook Depot, Chap 
parwala Kuai., Karol Bagh, 
N e w  Dclhi. 

oxford Book & stationery 
Company, Scindia House, 
Conyught Place, N m  
D&-I. 

People's Publishiig H o w  
Rani Jhansi Road, New 
Dtlhi. 
The United Book Agency, 
48, Amrit Kaur Market, 
PPhar Ganj, New Delhi. 

Hind Book House, 82, 
Janparh, New DcIhi. 

-ut 4, Sant Naran 
kari Colony, Kmgsway 
Csmp, Deh-9. 

Shri N. Chaoba Singh, 
Ncws Agent, Kamlal Paui 
High bchool Annuc, 
Imphal. 

AGENTS IN FOREIGN 
COUNTRIES 

The Secretary, Establish- ? 
mcnt Dcpartmcnt, I b c  
High Commrssron of India 
India Iiouse,Aldwych, 
LONDON W.C-2. 
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